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THE  LEADER    OP THE    HOUSE 
(SHRI  M.  C.  CHAGLA):  My friend Mr. 
Gupta is  a    keen    student    of 
constitutional law and I am surprised that 
he should have    enunciated    a proposition 
which is  absolutely  contrary to 
parliamentary practice. May I say this?   It 
is solely for the Prime Minister to decide 
who her colleague should  be  and  who     
should not  be her colleague.    So long as 
the Ministry is not changed or the 
Minister's resignation  has  not  been     
accepted, the   Ministry     continues     and     
the Minister continues.    When there     is a 
change in the Ministry, under our 
Constitution,  the   President      would issue   
the   necessary   notification   and we in the 
Parliament and the country will  know  that  
there  has     been   a change  in   the  
Ministry.       Therefore, it is not right for us 
to discuss what happens   and   what     
appears  in  the press as between the Prime 
Minister and one or other of her    
colleagues. The   constitutional      position   
is   that the  Ministry  is  as     constituted  
and notified    by    the    Presidem.      
When there is a change     it will    be duly 
notified  by  the     President.    That is the 
first part. 

With regard to the point raised by my 
friend Shri Vajpayee the question that we 
are discussing is this, that the situation 
arising out of the recent widespread unrest 
among the students in the country be taken 
into consideration. I have been here the 
whole of yesterday except for 10 or 15 
minutes and I propose to answer such 
criticisms as have been advanced against the 
Government. My friend knows that there is 
such a thing as joint Cabinet responsibility. I 
being a Member of the Cabinet, am 
responsible for the Government policies and 
I will do my best to answer such criticisms 
as may be voiced.   Shri Rajnarain says that 
the   ) 

Finance Minister is involved, the Food 
Minister is involved and so on. Is it suggested 
that the Ministers should line up on the 
Treasury Benches on this question? 

SHRI RAJNARAIN: They have not 
resigned.    (Interruptions.) 

MOTION  RE.     WIDESPREAD     UN-
REST  AMONG  STUDENTS—contd. 

MR. CHAIRMAN: Mr. Gupta. 
SHRI BHUPESH GUPTA (West Bengal): 

All right, I start by saying .   .   . 
SHRI NIREN GHOSH (West Bengal): 

You gave certain directives to the 
Government. What has happened to them? 

MR. CHAIRMAN: I have asked Mr. 
Gupta to speak. 

SHRI BHUPESH GUPTA: This is an 
irresponsible Government about whom I shall 
be talking now. I am surprised that we have a 
Leader in the Education Minister who thinks 
that I have studied constitutional law but talks 
as if I have not understood any issue. 

MR. CHAIRMAN: You are supposed to 
speak On the students' unrest. 

SHRI BHUPESH GUPTA: Because you 
did not allow, it is part of my speech. I obey 
your direction. The issue is, when a report of 
this kind appeared in the papers with the 
Minister concerned making statements as has 
happened in the case of Mr. Nanda, it is the 
first duty of the Prime Minister to come and 
take the House into confidence. Mr. Nehru did 
it when Mr. Krishna Menon resigned on the 
7th. In the House on the 8th he made the 
announcement. Harold Wilson did not. The 
others also you will find in the British 
Parliament who announced. They can say they 
have not accepted it or whatever they like but 
this should not be confused with other things. 
Anyhow I am surprised but I am not 
concerned with it. If Mr. Nanda has gone, he 
has gone under the weight of his own sins and 
that 
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of his Government. There shall not toe any 
tears for him, I know. I •think one after 
another, these Ministers should go and the 
country should get rid of all of them if pos-
sible and if not, as many of them as possible. 

SHRI ATAL BIHARI VAJPAYEE (Uttar 
Pradesh): Let the whole Government go. 

SHRI BHUPESH GUPTA: Yes, I •should 
like them to go. The country should get rid of 
the Government which creates many things 
among them, the educational unrest. Two 
years ago I went to Mr. Nanda's house and I 
told him: 'Mr. Nanda, you are doing the dirty 
job for others and you shall go down under 
the weight of your sins.' I repeated "that in 
the House. Mr. Nanda bravely said: 'No, I 
will remain' and I said: 'Before I leave you 
will go' and history has vindicated me. 

THE MINISTER OF EDUCATION 
(SHRI M. C. CHAGLA): Are we discussing 
Mr. Nanda? 

MR. CHAIRMAN: You come to the 
debate. 

SHRl BHUPESH GUPTA: May I come to 
education? We wanted him because he 
wanted to solve the problem of education by 
calling a meeting of the Inspectors General 
of Police, just as one might think of an 
absurd thing like solving the problem of law 
and order by calling a meeting of the Vice-
Chancellors. Now that is how the 
Government behaves, but he is not there. 

I was dealing with the lack of amenities for 
our students and teachers. Many points have 
been made and I would only like to say that 
apart from education being highly expensive 
for those coming from the poorer classes, 
whatever is there and is accessible to some 
people is very very inadequate. We do not 
have laboratories, we do not have enough 
books, we do not have enough buildings and 
the colleges .and    schools    are   
overcrowded    and 

overcrowding is a big problem. Hostel 
facilities are non-existent for many and 
whatever exists is extremely expensive for 
the people. There is frustration among all. 
Therefore these are matters that created the 
present situation and unless we go into this 
problem, we cannot tackle it effectively. 

As far as teachers are concerned, they are a 
neglected, ill-paid lot. You being a teacher in 
your time, know very well how this honoured 
community of men is dishonoured by the 
Congress ruling party. It is they who should 
get a little protection, respect and honour and 
in the order of precedence, if there is any, the 
teaching community should be given the top-
most priority. Even men like me with a 
rebellious spirit generally, would like to 
submit to the dignity of the teaching 
profession. I have always been respectful and 
so are many others but they are neglected. 
What are the students to feel when they see 
2,000 of their teachers going to prison, when 
they see thousands of teachers, having been 
denied a fair deal, forced to come to the streets 
to carry on certain agitation leading to their 
arrests and imprisonment? Am I to understand 
that the young minds, the minds of the young 
boys and girls, would not be affected by such 
pathetic sight when they see their teachers 
being whisked away in trucks to the prisons, 
and being prosecuted, charged and even 
assaulted? What are the students to feel when 
they see their principal being assaulted, as 
happened in a Kanpur college? In this 
conection I must invite your attention to the 
statement only recently made by Shri R. K. 
Nehru, former Secretary-General of our 
Government of India, not my Government of 
India, of this Government of India, a very 
experienced officer. He cannot be accused of 
having an agitational mind. Yet when he is 
Vice-Chancellor of the Allahabad University, 
he has to lodge a very strong    protest against 
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[Shri Bhupesh Gupta.] 
the behaviour of the police authorities there. I 
am quoting from a newspaper—The 
Patriot—report of 7-11-19G6.    Mr. R, K. 
Nehru said: 

"That he had refused to give permission 
for the entry of the police into the campus 
on the ground that the maintenance of law 
and order there was the responsibility of 
the University and not of anybody else. 
Expressing his deep concern at the entry of 
the police into the campus, he regretted 
that this action should have been taken at a 
time when efforts were being made 
throughout the country to find a peaceful 
solution of the students' unrest." Then  the 
paper  says: 

"The University Proctor, Mr. Shukla, 
told newsmen that 'when I and Mr. Nehru 
asked the police why they entered the 
campus without the Vice-Chancellor's 
permission we were told by the police that 
they did so on orders from Lucknow.' Mr. 
Shukla said that the Vice-Chancellor had 
asked him to go to the hostel and meet the 
Superintendant and try to persuade the 
students to remain peaceful and to remove 
all outsiders from the hostel compound, 
etc." 

I have only read out this thing from what 
has appeared in the paper and attributed to a 
statement by R. K. Nehru. Am I to understand 
that Mr. R. K. Nehru has become a political 
agitator? Am r to take it that he has become a 
leading member of the opposition party? He is 
an officer by training and now, in his 
retirement, he has become a Vice-Chancellor. 
Even he cannot put up with the hooliganism 
of the police of this regime, with the 
behaviour they are displaying. Now therefore 
this is in itself a great indictment. Dr. Triguna 
Sen of the Banares University has condemned 
police atrocities and excesses, the entry by 
police into the university campus. So have 
very many Vice-Chancellors of the country. 
Sir, you have been at one time the Vice-Chan-
cellor of a great institution    I should 

like to know what are the students and others 
to do when this arrogant Government behaves 
in this manner towards the heads of our 
academic bodies and Vics-Chancellors. And 
what are they to do? I am surprised that our 
students are patient. Iru fact, they should come 
out with a much greater movement, in larger 
numbers, with greater militancy and in greater 
unity to meat this monstrous challenge of the 
Congress regime, and a wooden-header 
bureaucracy, which do not know how even, to 
respect the sanctity of our academic 
institutions. Therefore the entire-trouble lies 
there, and Mr. Nanda,. well, he was going to 
discuss the student problem with the Ins-
pectors-General of Police. When I got the 
news, I was in Calcutta. I happened to meet a 
Vice-Chancellor. I asked him—1 would not 
name him— "Are you going to attend the 
Inspec-tors-Generals'meeting now to discuss 
educational problems?" He bowed down his 
head in shame and told ma that he would 
never go to such a meeting to discuss 
educational problems with Inspectors-General 
of Police. Now this is the degradation of our 
public life, and this should be condemned on 
all hands by all decent men and women in the 
countrvr irrespective  of  political   parties. 

Mr. Chairman, I am surprised that Mr. 
Chagla sometimes takes to such a line of 
thinking. He is otherwise a very cultured man, 
affable in many ways, but I do not know what 
has gone wrong with him. r should like to see 
him out of the Ministry for his own salvation, 
if not for anything else. Now he made a 
statement. And what does he say there? 

"I do not say that students should be kept 
aloof from political thinking. I would 
however, stress that students or teachers 
should not participate in active     politics." 

May 1 ask Mr. Chagla? Are politics-meant for 
retired High Court Judges, superannuated 
politicians and officials, or   are   politics 
meant for the youth 
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of the country, specially for the enlightened 
youth of the country? Does not Mr. Chagla, a 
former student of the university at Oxford, 
know that in those universities of Oxford and 
Cam-bride there are societies like Conser-
vative Society, Labour Society, Communist 
Society and so on, not only carrying on 
thinking but actively participating in politics 
inviting their leaders? Have I not participated 
as a student of the London University in one 
°f the societies called the India Society and 
carried on politics aimed at my national 
freedom, supported at that time by Mr. Harold 
Laski and Mr. Gaitskell, who were professors 
of our college? And yet this gentleman tells 
the students the other way. Well I say the the 
student community will reject this kind of 
advice disdainfully and with the contempt it 
deserves. They say this thing today, because it 
suits them. Now if the students do not 
participate in politics, the vested interests 
remain where they are. The conservatism 
grows where it is going. If the students do not 
come into active politics, these gentlemen of 
the vested interests think that they can carry 
on without having to meet the challenge of the 
enlightened youth of the country. On the 
contrary, I think that the students should not 
only think but also act. Unfortunately, they do 
not act sufficiently. If our nation is to be great, 
the students shall study, yes. We were also 
students in the British days. One day the head 
master of my school—I was connected with 
what they call the terrorist movement, the 
revolutionary movement, of, which Mr, 
Surendra Mohan Ghose sitting there was our 
leader, now an absolute non-violent teacher—
now my head master called me and said, 
"Bhupesh, you are good student. You can 
think in politics, but do not participate in 
politics." Then he told me, "Do you know that 
if you indulge in politics, what the British 
would do?" He advised me more so because I 
was getting a merit scholarship, and he told 
me, "Your scholarship will go. Also the 
British will throw a bomb which will demolish 
every house within a    radius 

of thirty miles". I told my head-master, "But 
then, my head-master, your house will also be 
demolished, because it is very near my 
house." Now therefore, this is a silly thing to 
say these days. Now again, well, I am proud 
that I participated in politics inspired by 
people like Mr. Surendra Mob an Ghose at the 
age of thirteen and for all that 1 never 
particularly was a bad student. So what is the 
contradiction there? A good student can be a 
good student. In our parry we have first-class 
people, people ,.vho stood first in academic 
career and in many other things. Yet we are 
communists. Now they want to degrade the 
student community. They want to 
depoliticalise them and place them in effect 
into the hands of reaction. I was hurt with 
such a kind of statement; Mr. Chagla should 
be demonstrated against wherever he goes for 
making such a preposterous statement for 
advising our young generation in this manner, 
for depoliticalising them for the sake of the 
party which, by accident, he is serving but for 
winch,. if I may say so, because of his good-
ners he is a misfit. 

Then let me come to the other question, the 
question of Chancellor? Why, Mr. Chairman, 
the Governor should be Chancellor? I cannot 
understand. Well, men like your learning and 
eminence are there in the country they should 
be made Chancellors. Why Governors? 
'Governor' is a political appointment. As you 
know, some time Mr. Pattom Thanu Pillai 
was taken from Kerala and made the Punjab 
Governor. Why? By reason of that suddenly 
he became the Chancellor of the Punjab 
University. People who get defeated in the 
elections sometimes are made Governors 
because some consolation price has to be 
given. But why should the recipients of 
consolation prices be made Governors, should 
be put at the head of these universities; I 
cannot understand. Therefore by law 
Governors should not be Chancellors of 
universities. Are we in dearth of talent? Have 
Governors got any special talent that they  
should be made Chancellors? No 
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[Shri Bhupesh Gupta.] In fact, they want to 
keep this arrangement lor the interference by 
the Council of Ministers in academic bodies, 
for interfering with the autonomy of our 
academic institutions. That is why Chancellor 
is kept up there. Vice-Chancellors again, in 
some cases are political appointments. Mr. 
Chairman, I have no quarrel with Vice-
Chanoellor if a suitable person is appointed, 
but sometimes they make political 
appointments, thoroughly misfits, ill-educated 
irresponsible people whose only qualification 
is that they know how to flatter the ruling 
party and they become Vice-Chancellors. 
Now they should not be made Vice-
Chancellors. 

Then with regard to the sanctity of our 
universities. Well, that should be maintained. 
By law, I say, by law the police should be 
prevented from entering our university 
campus. If our teachers and students do not 
know how to maintain dignity and tranquil 
there, these policemen, who indulge in 
atrocities and hooliganism, -will never save 
the situation. Leave it to them. Give the 
students and teachers a better chance. They 
will do so. Anyhow the introduction of the 
police into universities is like the introducton 
of American forces into Vietnam The latter is 
violation of the Geneva Agreement and 
international aggression. Here it is violation of 
good education and good behaviour, and 
aggression on our educational institutions. 
Therefore, the autonomy of universities and 
educational institutions must be enshrined by 
law and respected. This is what I would like to 
say. Therefore these are very very important 
things. Teachers should be given their due 
salary. Their union should be recognised. The 
genuine union should be recognised, not the 
fake union which the Congress Party likes. 
Recently, a fake union or association in UP. 
was much talked about by the All India Radio, 
whereas other genuine unions and represen-
tatives were completely ignored. This should 
not be done. And what is more; the Home 
Minister should be comple- 

tely out of the picture. The Education 
Ministry should be made out of bounds for 
our Home Minister, out of bounds for our 
policemen. Let educational men handle this 
problem because I would still have some faith 
in the Education Minister rather than m the 
police Minister, in the policemen, who are 
uncivil in their attitude, illiterate in their 
political approach and arrogant in their 
personal behaviour and anyhow unsuitable for 
any decent thing on earth. Well, they should 
not be there. Mr. Chairman, now I think 1 
need not say very much on the subject. 
Therefore, at the root of the student unrest lies 
the policy of the Government, and this 
educational policy must undergo a radical 
democratic orientation, and should be 
changed in such a way that the student 
community and the teaching community get 
pride 0I place in the new arrangement. This is 
what I would like to say. 

Once again I condemn this Government for 
the manner in which they have behaved and 
shot down students in Shillong, Tripura, 
Bengal, Madhya Pradesh, Bihar, U.P. and 
many other places, even recently in Andhra. 
Now therefore the Government should be 
condemned. I am very glad that we have had a 
chance of discussing this subject, but I am 
very sorry that there is no indication from the 
other side that there is going to be any repeal 
change. I assure you, Sir, an educationist that 
we politicians of the land, who are accused of 
interfering, wish well of our education and we 
shall certainly see, along with the students and 
the teachers, and the youth, and all sections of 
the people, that the present educational policy 
undergoes a change. The students do not 
believe in an island of their own in the world. 
They live with their parents, brothers, sisters, 
neighbours, dear and near ones suffering from 
a million social and economic injuries. In this 
injury the student community live and work. 
And the amazing part of it is that yet they are 
suppressed, yet they are imprisoned and also 
sometimes shot dead when they 
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peacefully agitate against their grievances. 
Therefore, Sir, the problem is one not of 
silencing the students but of regulating our 
student community, organising them, giving 
them a high ideal and building up their unity 
so that day to day they can play their part in 
the remaking of this nation in all aspects, 
economic, political and social, and we want a 
very radical change in that direction. 

Thank you. 

MR. CHAIRMAN: Mr. Setalvad. We will 
sit through the lunch hour. Here is a long list 
of speakers. 

SHRI M. C. SETALVAD (Nominated) ; 
Mr. Chairman, 1 would like to intervene very 
briefly on a topic of which I have some 
knowledge, not by reason of my being an 
educationist, but by reason of my being a 
lawyer. 

It has come to our notice in the courts, not 
once but repeatedly,. that students and 
teachers suffer from frustration by reason of 
governmental interference in academic 
matters. Not only are Vice-Chancellors and 
Chancellors appointed at the behest of the 
local executive, but (the local executive has 
frequently also interfered in the appointments 
of professors and teachers in various States, in 
various educational institutions. If Chancellors 
who frequently are acting under the influence 
of the local executives interfere in the ordinary 
functions of the university bodies—syndi-
cates, senates and so forth—and in the 
activities of the Academic Council also, there 
is bound to be inevitably a feeling among the 
students and the teachers that they are not 
being given a fair deal and that is what has 
been happening in various parts of the country. 
It is true that education is a State subject and 
efforts to make it a concurrent subject have 
been resisted. But nevertheless I venture to say 
that the Centre could in various ways exercise 
an influence over the State educational 
administration. The Centre after all is the 
purveyor of financial resources and if the 
power of financial resources is used discreetly, 

as in my submission it should be, then the 
States could be controlled by the Centre in the 
matter of university legislation which should 
be such as may conform to a pattern laid down 
by the Centre and also in other academic 
matters, m this respect, I feel— I do not know 
but I feel—that there are difficulties created 
by the same ruling party being in power at the 
Centre and in most of the States; the result is 
that pressures are being exercised by the 
ruling party in the various States on the ruling 
party at the Centre, The consequence is that 
the Centre very often desirous of acting in 
particular matters is rendered powerless by 
these pressures. Well that is one aspect of the 
matter. 

The other aspect of the matter which is 
equally important is the interference by 
politicians of all parties, including the ruling 
party as well, in student matters with a view 
to exploiting the students for political 
purposes. We have had recent instances of 
this in Andhra Pradesh, in Bombay, in 
Mysore, where the ruling party has—it may be 
for the purpose of getting a veniict on border 
disputes in their favour, it may be for the pur-
pose of getting a steel plant located in their 
territory—used students for agitational 
purposes and brought them into conflict with 
the authorities of law and order. That certainly 
is a state of affairs which owes its origin 
really to the way in which the State Gov-
ernments of the ruling party are conducted 
and which have encouraged violence instead 
of preserving law and order. This is a very 
important cause of student unrest for which I 
feel the ruling party is very largely responsi-
ble. 

Apart from that and finally, the really 
potent cause of the present student unrest is to 
my mind the policy of the Government not in 
educational matters only but in all matters. As 
the Education Minister has himself said in his 
statement a feeling has gone abroad, and with 
justification, that nothing gets done or de-
cided or conceded unless an agitation is 
started and that    there is    much 
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[Shri M. C. Setalvadl greater possibility of 
the demands being conceded if the agitation 
is accompanied by violence. Now it is for the 
Government to get rid of their indecision and 
make studies towards reaching decisions on 
burning topics quickly so that this feeling in 
the community at large—and it is prevalent 
all over the country in all sections of the 
community—is set at rest. 

Thank you,   Mr,  Chairman. 

1 P.M 

SHRI M.  GOVINDA REDDY  (Mysore)  
Mr. Chairman,      I thank     Mr. Chordia for 
giving us an opportunity to discuss the unrest 
among students. This is a very important 
subject inasmuch as the students of today     
will form the next generation into   whose 
hands the fate of this country goes and 
therefore,  it is very important    that this 
question should be thoroughly reviewed.   The 
main defect, to my mind is  that  our 
educational    system      is faulty.     In a 
country like India, which did not have, for a 
long time, a uniform     system  of education, 
with its diverse, classified society it is difficult 
for tne feeling of oneness to be promoted.    
So, any educational     system first in this 
country should be common to the whole 
country.     Next     there should be a planned 
system of   education.    I do not think that our 
education really is purposive.   By     saying 
that I do not mean that there is no purpose in 
having colleges,    medical colleges or 
engineering colleges. It is not purposive in the 
sense that   the education is not planned to 
inculcate higher values among the students.  I 
think in this respect we have to look into the 
.educational system    of     the socialist 
countries. I     have had     the benefit  of  
looking  into  some of the textbooks  of  the  
socialist    countries. There all the lessons in 
the textbooks are planned to inculcate     what     
are known  as national values. For   instance,  
in a socialist country there is a lesson on the 
importance of national property    There the 
student is taught what national property means 
in the 

sense of national welfare, in the sense of 
individual welfare, and how it should be 
treated as sacred by every citizen. That is a 
lesson which is inculcate^ in the students from 
the primary stage to the university stage. The 
lessons forming the text books of the socialist 
countries are purposive. Here we do not have 
such a purposive educational system. I think it 
should be thoroughly revised. Of course, edu-
cation here, unfortunately, is a State subject. I 
have said here before that education should 
have been a Central subject. If it could not be 
a Central subject, it should be a Concurrent 
subject. I know that the Education Minister 
has made efforts to make it a Concurrent 
subject, but he has not succeeded. But I appeal 
to him that he should not stop his attempts as 
persuading the States to agree to make 
education a Concurrent subject. It is easy for 
the Centre, in the Development Council, to 
bring up the matter of making education a 
Concurrent subject. I think the Chief Ministers 
will come to agree to this position. So, that 
attempt should be renewed. 

Next, Sir, in respect of education in the 
universities and colleges, where mostly the 
unrest is felt, we do not have extra curricular 
activities. In my college days we had unions. 
For every subject there was a union and the 
office-bearers of the union would find out 
competent people to speak on those subjects. 
So much so most of the evenings were 
occupied in listening to eminent people in the 
country coming and speaking on the subject. 
The energy of the students is focussed on 
constructive activities like this. We had also a 
system of university extension lectures, wl^en 
prominent educationists from all over the 
country were invited by the university and the 
students were absorbed in the lectures that 
were given by prominent educationists, both 
within the country as well as from outside the 
country. I do not see now any possibility of 
this practice being followed by the 
universities.    I think such a practice 
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would be useful not only in imparting useful 
knowledge to the students, but in diverting 
the energies of students in a constructive 
manner. For this purpose I suggest that the 
Education Ministry should have periodical 
conferences with the Vice-Chancellors and 
heads of universities. There must he a 
mechanism to get together the Vice-
Chancellors and discuss the question of 
making such arrangements. That, I think, is a 
very useful thing which should be looked 
into. 

The other point is about teachers. We, in our 
days, had immense respect for teachers, 
because they were eminent teachers. They 
knew their subjects.    They knew how to teach 
not only how to teach, but also how   to set 
good examples before us.   Unfortunately 
today the size of the problem does not admit of 
the country having first-class  teachers,  but    
nevertheless an attempt should be made to 
have a mechanism whereby   the need to set 
good  examples before the      students should 
be impressed on teachers.    A very good 
teacher can very well impress his students.    I 
was  a teacher myself. Long after I left my job, 
for over twenty years, the students were 
corresponding with me.      They were putting 
forward to me their problems and  then 
seeking my advice.        Recently,  of  course,  
that has    stopped, because that could not    
continue for long time.  I would give another 
example from my own experience.        I may 
be pardoned if anybody suspects a sense of 
vanity.      I was a teacher. I resigned my job 
and joined another school.     The school in 
which I served had a new building and there 
was an opening ceremony. ' Because I had to 
resign   due  to differences     with the head of 
the institution, I was not invited to the 
function. But I thought, having  served  the 
institution,  I had a right to go and join the    
function and so I went to the function unin-
vited.    I was a little late in going to the 
function,      along with      another lady 
teacher.    The function had commence:!. 
Music was going   on.   When the students  
saw me coming from  a distance, the whole 
flock of student-left the gathering and ran out    
into 

the road. That was an eye-opener to me, as to 
what influence a teacher can have on his 
students. We should, therefore, insist upon 
integrity in the students and ability in the 
teachers. If there is ability in the teachers I do 
not see why the students should run amuck. 
The students are, as many have said, at an 
age when they have generous impulses, when 
good things appeal to them. So, there is 
nothing wrong with the student population as 
such. 

The other topic which I would like to dwell 
upon is the need to set good examples before 
the students. In any society the average level 
of the people, the bulk of the people adjust 
themselves, adjust their moral standards to 
the behaviour of the top men in the society. 
Gandhiji was a very good example. He was 
able to elevate the whole nation by his 
personal example, but unfortunately now we 
do not have many such examples. Since 
politics today governs almost every field of 
individual activity, politicians have to set 
examples. Unfortunately, including my own 
Party I say, the political leaders are not 
setting good examples. Therefore, it is for the 
leadership of the country to see that such 
good examples are set before the young, so 
that better citizens are moulded out of them. 

Things are getting out of our hands. I do 
not know, unfortunately in this country the 
latest trends show that things are tending 
towards anarchy. Therefore, very serious 
attention should be paid to this. Mr. Rama-
chandran giving the example of his own 
institution told us of inculcating self-rule 
among students. I have an institution 
currently running where the same system is 
practised. It is the students who meet in the 
morning for prayer, and there the whole 
affairs are discussed. A ministry is formed 
among the students for running the institution 
for that day. They are divided into several 
teams and each team is entrusted with certain 
work, and this is going on very well. I have 
faith in what Mr. Ramachandran has 
suggested that if 
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[Shri M. Govinda Reddy.] the students are 
entrusted with responsibility, they discharge 
the responsibility very well. Their energies 
will be occupied in that constructive way. 
This I think has to be tried. A mechanism of 
the sort I have suggested of the Central Edu-
cation Minister getting together heads of 
universities and colleges could be adopted—
what form it should take I leave it to the 
Minister. I think such measures could be 
discussed and steps taken to remedy this evil 
which is unfortunately spreading. 

One last word. Education is becoming very 
expensive. I think in a country where a 
socialist society is the objective, education 
should be available to almost every citizen. I 
know resources come in the way, but the 
Government must give serious thought to 
making education less expensive. 
Unfortunately, Sir, for the rural classes higher 
education is becoming an impossible thing 
now. It is a great calamity to a nation where 
the bulk of the people are kept out of the 
fruits of education. So it is a serious matter 
which the Government should think over and 
they should give first priority to education.    
Thank you. 
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SHRIMATI LALITHA RAJAGOPALAN 
(Madras): Mr. Chairman, Sir, at the ovts^t 
before I speak about the studen s' unrest I 
would just like to make a few observations 
regarding what the Opposition members 
have said, that the Education Minister alone 
being present here is not enough but that he 
Home Minister should also be here. 

[THE DEPUTY CHAIRMAN in the Chair] 

I find from the Opposition speeches that they 
are treating this as a political issue and not as 
an academic issue and I would request ths 
Oppo-si ion Members that instead of making 
speeches here they should go to the students 
and advise them properly long before they 
take out this procession. Instead of that they 
want to make the students come near ;he 
Parliament House and crea'e chaos. It is 
really the most unfortunate thing that the 
schools and colleges which are seats of 
learning have become seats of upsurge and 
unrest. If I look back at my old student 
days—in 1942—1947— I think in those days 
also we had demonstra ions, we had 
agitations and we had these slogans also. 
And in   the   'Quite   India'   movement   we 

took so much     active part in  that national  
uprising  but  I   think   even in those days in 
spite of our fighting against the British  
imperialism     we were ac ing in a disciplined 
and in a restrained  manner.    But now  I  find 
the  student   population—of   course   I do  not  
blame  the  student     population—alone  at  the 
present    day are trying  to  fight  their  own     
Government which  is trying to do the utmost  
benefit for     their     welfare  in spite of the 
limited resources it has at its disposal.    I 
would also like to point  out  that     the     
freedom,     the opportunities and all sor s of 
amenities  which  the  students  enjoy  these 
days,     when we were students    we could not 
even dream of having any of these things  
which the    students are  having     now.    Look  
at  all  the benefits which they get.    How many 
of  them     are     going     abroad.    In those 
days we could not do so. If at all it was only a 
very few students who could go abroad.    
Today every day  you  find  students  going 
abroad and   getting      various     scholarships. 
They should realise    how much the 
Government has been doing for their benefit 
and for their welfare.    They should only keep 
in mind their academic  in erest  and  they  
should   not affiliate   themselves  with  any  
political party.    Of course I    can understand     
with     the     advancement  of civilisation, with 
all the luxuries and other  economic factors in    
the context   of   their   economic      handicaps, 
they have    increased demands    and 
grievances bu'   they have  a     forum where 
they can air their grievance, where they can try 
to get redressal of their grievances.   It is also a 
fortunate thing for them that the Government   
is   in   every  way  trying   to give all help to 
the students  and  to meet   their   legitimate   
demands      as for as possible.    I would like to 
say here that the  genuine grievances  of the  
students  should   be   attended   to 
immediately.   In this respect I would like to 
quo e the Congress President who    has given a 
very good    advice to  the  students  while     
referring to this violent  Urn of events.    He has 
said that "the real grievances of the 
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students would be forgotten if the students 
turned violent and indulg--ed in destruction of 
public property. Attention would then be 
focussed On judicial enquiry and other allied 
aspects." He has very rightly said that once 
the students engage themselves in violent 
activities their main aim of getting their 
grievances redressed becomes a secondary 
issue and the whole thing comes to the 
question of the appointment of a judicial 
enquiry and other things. The students should 
also bear in mind that violence and destruction 
of property are wrong weapons to foster 
knowledge. They should always remember 
what has happened and what is happening. 
They have been just exploited by other 
people. I do not say political parties alone but 
there are many anti-social elements who just 
try to defame the Government and say that the 
government is weak and the Government is 
inefficient. 

But I won't blame the students alone for 
this state of affairs. We have isolated 
ourselves and drifted far away from them for 
getting that they are the future citizens of 
India with the result that the anti-social 
elements have acquired access to their 
precincts and are trying to create disorder and 
chaos. I would appeal to the students that their 
dedication to the academic field alone can 
stabilise their status and raise their prestige 
both inside and outside the country. 

Some of the measures I would like to 
suggest regarding this is that students and 
teachers links should be strengthened. I would 
here say that closer contacts should be there 
bet-Ween the students and the teachers. As 
regards the appointment of teachers I would 
like to say that the highest calibre should be 
there. The students should respect the teachers 
and the teachers at the same time should 
command the respect of the students; also they 
should be of an understanding  nature.       
Secondly,  I 

would like to say that an effective machinery 
to redress the legitimate grievances of the 
students, both of immediate nature and of 
long-term character, should be there. For 
instance, the students of the Engineering 
College in Delhi have been saying that itheir 
mess is not run properly and that the food they 
get is bad. Now this is a thing of immediate 
nature and it can be immediately looked into 
and set right in a day or two. I shall give 
another example in this connection. In the 
Jodhpur University because of the Indo-
Pakistan conflict the students were not able to 
cope with their studies and they are a little bit 
backward. They just want that the percentage 
of marks for a pass should be lowered. This is 
a thing which you can do for the time being 
and after they make up their studies you can 
again raise the pass percentage of marks. Such 
things can be looked into and settled imme-
diately. 

Thirdly, the Prime Minister hai rightly said 
that in order to divert the students' mind it is 
proper for us to introduce the earn-while-you-
learn scheme. It is a very good suggestion and 
I think this will give mental and physical 
recreation to the students and at the same 
time give some remuneration to them and 
divert them from these so-called anti-social 
influences. 

Then I come to the appointment of Vice-
Chancellors. This is most important because 
politics plays a very great part in many 
universities. This is not a healthy tendency in 
a developing democratic country and in my 
opinion only men of academic interest, 
educationists, persons who are experts in the 
academic field,  should be appointed. 

Then there is a suggestion for the creation 
of a forum for the hearing and redressal of 
the students' grievances. I hope the creation 
of such a forum will not in any way come 
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in the way of the relationship between the 
Principal, Vice-Chancellor and the students. 
This should be borne in mind. As far as 
possible, my suggestion would be, the Gov-
ernment should keep aloof from the 
administration of educational institutions; 
unless their help is actually needed they 
should not interfere in the internal 
administration of any institution. 

As regards police firing, I also do not agree 
that there should be police firing on the 
students. I also agree that the police should 
not enter the university campus unless it is 
absolutely essential, as when they try to 
destroy public property, say, the laboratory or 
any other portion of the university which will 
really be a loss to the country. But I do not 
agree that the police should not use force 
either. The police has to use force because 
sometimes it is not the itudents alone who 
start the agitation but some others also come 
and join them and actually it becomes more or 
less an anti-social demonstration. When the 
students turn violent and they try to destroy 
public property like buses and other things, 
you cannot expect the police to be restrained 
in that case. They will have to use force. 

Lastly, I would say that we should not 
forget that the students are the future 
administrators of the country and we are 
going to pass the destiny of the nation into 
their hands and so it is our duty to infuse 
confidence and faith in them by our action 
that we are guiding them in the right path. - 
Let us not allow the young blood to go astray 
and waste their energy and talents in a 
disastrous and fruitless manner. 

Thank you. 

SHRI NIREN GHOSH: Madam Deputy 
Chairman, I would first of all like to express 
my deep admiration, on behalf of our Party, of 
the wonderful sense of solidarity and 
determination and grim determination 

at that shown by the students State after State 
during the last three or four months of 
students' agitation and I would also like to 
warmly great them for the death-defying 
courage with which they faced the Congress 
bullets, tear gas, lathi charges, jails, and they 
stood the test. Those of the country who think 
of the long-range and future interests of the 
country were wondering whether the students 
and the youth of our country have gone to 
sleep. It seemed as if the sense of chicanery 
and cynicism that was enveloping the entire 
society of India had infected the student com-
munity and the youth as well, and that they 
had lost all sense of values and ideals, etc. But 
the events of the last three months and the 
countrywide demonstrations and movements 
of the students have proved that the students at 
large are groping to fiind out their new ideals, 
to <c<5me to grips with the relatities and 
think about the future of theirs as well as that 
of the country. Now, it is said that before 
independence generally our national 
movement wai mainly based on the students 
and the youth and all sections of kisans, 
workers and the academic institutions. The 
youth of the country sets the future of the 
society of the country as well. This youth 
seemed to be dorment and slumbering. How is 
it that the achievement of independence, 
instead of firing the student community with 
new ideals, lulled them to sleep? It is because 
after 1947 the Congress or the leaders of the 
Congress made a complete break from the 
ideals they stood for and the entire country 
stood for. They espouse new ideals. These 
ideals did not conform with the interests of the 
country or of the people at large nor of the 
students community. As a result, what have 
we seen? In our younger days scholars and 
renowned teachers of our country used to be 
held in particular reverence by all sections of 
the people, by all the political parties. 
Nowadays it is said that politicians have 
become glamorous people. It is they who are 
doing the mischief. I j   do not think thereby 
they are stating 



585     Motion re widespread   [RAJYA SABHA]   unrest among students   586  

[Shri Niren Ghosh] 
a fact. It is not a fact. Who are the ideal 
persons in the Congress Raj and in the 
Congress regime? They are the swindlers, 
crooks, financial magnates and tycoons. They 
are the glamorous persons in this society. It is 
not the politician. It is they who control 
everything and they have been set as ideals 
before them. Who are they? it is Mr. Ram 
Ratan Gupta, it is Mr. Biju Patnaik, it is 
Sardar Partap Singh  Karion   .   .   . 

SHRI SHEEL BHADRA YAJEE: They are 
better than you because they are not pro-
Chinese. 

SHRI NIREN GHOSH: Mr. Ram Ratan is 
be'ter than me, okay according to your 
judgment. Now, there is all this Rs. 200 crores 
worth income-tax evasion annually and these 
are the glamorous persons in the society. They 
set the ideals after whom and in whose image 
the country has been sought to be built up in 
the Congress Raj. This is erosion of our 
intellectual values. Look at the academic 
world? What do you find? In olden days they 
used to be rather poor and lead a poverty-
stricken life, lead a simple life rather than give 
up their ideals. Nowadays those who can know 
th? ruling Party and the Government are given 
promotions. They are put at the head of 
educational institutions, at the head of educa-
tional departments. They are given the posts of 
Vice-Chancellors Do you think that, when you 
indulge in this sort of things our youth look on 
with eyes closed or they do not see things? 
When they see that our Prime Minister goes to 
have some lunch or dinner and talks with 
Johnson and they suddenly plump for the 
Indo-U.S Foundation, what do they think? 
What ideals have you given them? Do you not 
see what you are doing? In Madhya Pradesh 
there have been strikes and demonstrations by 
students because American methods of 
teaching. American methods of examinaMon, 
which have nothing to do with their 
curriculum, absolu- 
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Assam> U.P., Bihar, Madhya Pradesh. Punjab, 
Jammu and Kashmir and West Bengal, what 
has been the role of the students and the ro'e of 
the Government in it? In U.P. alone 4000 
studen's have been arrested; 13 students have 
been killed; there was firing in 9 places. A 
thousand were injured in Kashmir, and as Shri 
Raj-narain and several other speakers have 
slid, a prin ipal of a college died after the 
teargas shell burst. What is that teargas shell? 
1 would like to show it 'o the House and for 
the benefit of Members, 1 would like to place 
it on the Table of the House. This is one of the 
teargas shells that was fired on the students 
and the Principal. Wherefrom it is? No. 219, 
Federal Short Range Shell Teargas, Federal 
Laboratories Incorporated Pa U.S.A. 

THE DEPUTY CHAIRMAN: Where "was 
it fired? 

SHRI NIREN GHOSH; It was fired in U.P. 
After the firing of the teargas that Principle 
died. 

DR. M. M. S. SIDDHU (Uttar Pradesh): 
Was it not exploded? 

SHRI NIREN GHOSH: It was explo. ded. 
We picked it out. This is for your exhibition. 

SHRI SHEEL BHADRA YAJEE: He is 
staeing a drama here by bringing this from the 
market. 

THE DEPUTY CHAIRMAN: Just fifteen 
minutes please. There are so many other 
speakers. 

SHRI NIREN GHOSH: They are importing 
teargas shells in order to beat down our 
student community. In Madhya Pradesh 829 
were injured. A hotel worker was killed 
UnoiTmial figures give it as 3000. In Andhra 
for the steel plant 6 students and 8 others were 
killed. In Jammu and Kashmir 4 were killed. 
(Time bell rings) Madam, I would request 
some more time at least. 

THE DEPUTY CHAIRMAN: This side 
has not spoken at all yet. 

SHRI NIREN GHOSH: If one Member  
can take  45   minutes.  . . 

THE DEPUTY CHAIRMAN: I think you 
can give your points in 15 minutes. 

SHRI NIREN GHOSH: I will try. 

THE DEPUTY CHAIRMAN: You need  
not  quote  figures  and  all. 

SHRI LOKANATH MISRA (Orissa): 
Madam, could we not continue this debate 
tomorrow? 

THE DEPUTY CHAIRMAN: We must 
finish this today. We have got a lot of 
legislative business on hand. 

SHRI NIREN GHOSH: After this I would 
like to point Jut what is the Congress stand in 
the face of this. The Home Minister, on behalf 
of the Government, whether or not he does 
any other thing promptly, called a meeting of 
the Inspectors General of Police to deal with 
the situation, not to delve deep into the social 
malaise that is gripping the country. To them 
it is a police problem. They call a meeting. If I 
say this, let the Treasury Benches, let the 
Education Minister contradict me. I charge 
that it is the plan of the Congress 
Government; a plan has been hatched that 
from boyhood teach them religion, keep them 
aloof from politics. So what politics remains? 
Only the Congress politics. So the students 
must be taught Congress politics. Despite that 
nothing happens and the student agitation 
takes place. Then it must be dealt with firmly 
and they must be put down with tear-gas. This 
is the complete plan that you have come with 
after three months of student agitation. I say 
that it is in the secret cell of your Government 
which you are not divulging to the public or 
Parliament. If you have the courage, challenge 
me. A secret cell of three Inspectors-General 
of three States to deal with this. Is it true or 
not? 

SHRI  SHEEL  BHADRA     YAJEE: 
Wrong. 
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SHRI NIREN GHOSH; Let them say 
whether    it is wrong. 

SHRI SHEEL BHADRA YAJEE: I say 
that. 

SHRI NIREN GHOSH: Who are you? 
After that comes the Vice-Chancellors' 
meeting, whatever they are. Many of them 
have been put there by the Congress but all 
are not the same coin. Somehow they have 
taken a decision that the police must not enter 
the educational campus, the university, 
campus. After that within a few days in UP. 
they entered the Allahabad University 
campus, despite protest from Shri R. K. 
Nehru, and he had mads a public protest 
against it. Defying all the recommendations, 
the primary recommendations of the Vice-
Chancellors the meeting was called by the 
Government of India. What does Shri C. D. 
Deshmukh say, another Vice-Chancellor? He 
admitted police excesses. What does Shri 
Gajendra-gadkar, ex-Chief Justice, say? He 
says that the campus must not be entered 
without the permission of the educational 
authorities. Another ex-Minister, Shri M. P. 
Srivastava, what does he say? He said: "I have 
never seen such a brutal lathi charge in my 
life". To the happenings in Calcutta I would 
also like to refer. Before that I would like to 
refer to this book. This is a book called 
"Indira Priyadarshini" by several writers. One 
of the writers is a Deputy Secretary of the 
Education Ministry, Shri K. M. Agarwala. 
Did he take the permission of the Ministry to 
write such articles? He is an officer of the 
Government, he is not a public man. What has 
he written? 

"Soon after coming to power in 1957 the 
Kerala Communists assumed their true 
colour by throwing away the garb of 
"Champion of the down-trodden" and 
'saviour of democracy' and created a reign 
of terror in Kerala. During these difficult 
times Indira Gandhi toured the State to 
obtain firsthand knowledge of things 
there." 

That is, as Congress President. 

"Realising that the State was virtually on 
fire she persuaded the-Centre to intervene 
in Kerala and order a fresh election. With 
great finesse she obtained the support of 
other parties including the Muslim League 
to establish a comparatively stable 
Government in the State" 

SHRI LOKANATH MISRA: This may not 
be very relevant to the discussion now, but the 
question is whether a Deputy Secretary in the 
Ministry of Education could write a   political  
thesis  like  this. 

SHRI NIREN GHOSH: Did h» take the 
permission? Do you think the students do not 
come to know of this? This is the idea that 
you are placing before them. 

SHRI MULKA GOVINDA REDDY 
(Mysore): This is a very important issue he 
has ^raised. Four or five years back Mr. 
Ramdhyani, the Secretary of the Information 
and Broadcasting Ministry, had written an. 
article regarding the Communists of Soviet 
Russia, etc. Then a protest was made in this 
very House, and Mr. Ramdhyani apologised 
for having written that article. This is a very 
serious matter that Mr. Ghosh has raised in 
this House. The Minister should investigate 
into it and make an appropriate statement, and 
'appropriate action should be taken against 
that  Deputy Secretary. 

THE DEPUTY CHAIRMAN: That may be 
taken note of Mr. Ghosh, you must wind up 
now. You have taken twenty minutes. 

SHRI NIREN GHOSH: Who are the 
students? The main bulk of them come from 
the middle class, whose parents spare their 
last farthing in order to educate them. The cost 
of education is such that only the affluent 
sections of the society can bear. So the 
education has become restricted. Yes, there 
has been some spread of education, but in  all  
these  educational  institutions 
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it is the Congress politics which have been 
injected by way of appointment of 
Chancellors, Vice-Chancellors, teachers, etc. 
As Mr. Govinda Reddy has said, the 
overwhelming bulk of our people are denied 
the fruits of education. They cannot hope to 
enter the sacred portals of the alma mater. So, 
that is the position we have come to. 

In the end, the only plan that the Congress 
can boast of is the plan to shoot and kill 
people, armed police, jail, DIR, bullets, PD 
and so on. That is their only plan and that is 
their only ideal that they have placed before 
the student community. So a complete and 
free and uninhibited democracy should be 
established among the student community and 
police atrocities, police intervention, in any 
size or form, should be firmly prohibited. And 
it is the educational authorities and the 
students themselves who will decide things. 
Afterwards, the students will themselves find 
their own ideals and the future of the country, 
and they will forge a new path and show that 
new path to the country, and we, political 
leaders, will certainly acclaim them if they 
adhere to that new path. 

MISS MARY NAIDU (Andhra Pradesh): 
Madam Deputy Chairman, I thank you for 
giving me a few minutes   .   .   . 

THE DEPUTY CHAIRMAN: It should be 
only a few minutea. 

MISS MARY NAIDU: Please give me as 
much time as others have been. I want to give 
a few suggestions about the restlessness of 
youth. I have spent 30 years in educational 
departments and as a teacher—not as a 
politician, but as a teacher—I know a little bit 
of the nature of the students. Many hon. 
Members have given out many valuable 
suggestions and most of them are very very 
useful also. And I am also aware that Mr. 
Chagla, in his own capacity as Education 
Minister,  is  doing  all he 

can to give security to the student* and to 
restore order in all the situations. But still we 
find that tha restlessness is on the increase, not 
on the decrease. Well, let us sea why it is so. 
One of my friends; Mr. Ramachandran, 
suggested ihat the student problem should b« 
tackled from the top; that is, only from the 
college level, because th» little ones are not in 
it. I disagree with that. Indiscipline starts from 
the bottom itself; it is in the baby class that the 
indiscipline is starting. There is no use of 
anybody saying, that all the money that is 
spent is going waste, unless we go to the very 
root of the problem of indiscipline. We have 
built school rooms for utmost 45 children per 
room. But wo have got in each school room 75 
students. There is no elbow-room for the little 
babies. Even they .'tart struggling; six and 
seven year old boys coming from good 
families, they start pushing each other and 
start learning indiscipline. It is wrong to say 
that it is only the college students who do it, 
who have got grievances which, when not 
cared for, they ventilate. It is the little ones 
that take it up. In the Connaught Place, the 
other day it was children below 10 years that 
were breaking the window panes, looting and 
doing other things. In Andhra Pradesh also, it 
is children below 10 that ara enjoying breaking 
the signals and standing in a queue giving 
stones to each other and aiming them as if it is 
a football match and giggling and enjoying 
after breaking them. There was no police. I do 
not know what the police was doing. The 
police that they were speaking of, where were 
they on that day? There was no police at all 
because the police was given orders not to 
harm the children. So, the children had a free 
play and none of the parents or none of the 
teachers were there to correct them. 

I give the reasons. ' There are many reasons 
that go to make up the indiscipline of the 
children. I would like to ask one thing.     
Throughout 
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the length and breadth of India, I do not know 
how many thousands of schools and hundreds 
of colleges are run by missionaries, by 
Christian institutions. We do not hear of even 
one college of theirs ever going on strike or 
joining a strike. Have we ev^r stopped to 
appreciate this point and ask why it is that 
Christian schools and colleges have not joined 
the strikes? Of course, there may be a very few 
of them who do it if they are pushed. Even in 
our own school we have to push them some-
times to take part in the strikes because 
otherwise the strikers will come and break the 
doors and windows of the institutions and we 
cannot replace them. Otherwise, the students 
know, they do not join the strikes. If you can 
find out what is the reason, perhaps you will 
find a solution for it. But we never *hink of 
those things even though there may be 
hundreds of reasons. But the real reason why 
there are no strikes in those Christian colleges 
and schools is that the children have no time 
for strikes. That is the real thing. They have no 
time for strikes because the work starts on the 
reopening day and goes on till the closing of 
the schools. Can we sav the same thing about 
our Government schools? I would suggest one 
thing as the greatest remedy for this kind of 
strikes. Send your C.I.Ds. to all the colleges 
and all the schools and find out whether on the 
opening day they have their time-tables and 
schemes ready, their text-books ready. Have 
they everything ready to start the work? No. I 
am really very sorry to inform you about that, I 
know, I live among students, I am also 
attached to the schools and colleges and the 
universities also. They do not start work for 
several months. And then, of course, the 
reorganisation also is partly responsible. The 
language in all the village schools and in all 
the district schools Is the mother-tongue. And 
what lg the -medium of instruction in the Col-
leges?       English.     And when  they 

go to the colleges from the high school they 
find that they have to tackle books that they 
have not seen before; they are such big 
English text-books. Well, children are child-
ren. They want to study; they have come to 
the colleges to study. But do they find that the 
books are ready? No. I am afraid I must speak 
out. Never in the last decade or so have the 
text-books been kept ready on the opening 
day for tne college students to buy them and 
start work. 

SHRIMATI DEVAKI GOPIDAS (Kerala): 
The teachers also are not appointed. 

MISS MARY NAIDU: Yes, teachers  also  
are  not appointed. 

And by the time the text-books come to 
them and the teachers come to take charge of 
the students, already two or three months are 
over. The children find that there is a lot of 
gap between the language in which they had 
studied and the language which they will have 
to tackle henceforth. Even then, they are really 
sincere. They begin to work. But before some 
months are over, they begin to celebrate days, 
staff days, these days and those days, and the 
college days are finished. The staff teach them 
within the remaining days and then ask them 
to finish the rest of the portions themselves. 
And the examinations come. The 
examinations, of course, are run very strictly. 
They give questions not of their university, 
not on what their teachers taught them. The 
papers are set by other universities in order to 
render the examinations difficult. And when 
the question papers come, all that, they can do 
is only t0 rewrite the questions. They naturally 
fail jn their examinations. Ninety-five per cent. 
of the students fail. They have come to the 
universities though they could ill-afford it. 
Their parents have spent money for the fees, 
for college books, for everything and they 
have 
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sent them to the college. But in the very first 
year the students fail, They cannot face their 
parents at home. They cannot go back. If they 
go to the next college, the principal will say, 
"What can I do?"; the Vice Chancellor will 
say, "What can 1 do?" Then they go to the 
Chief Minister of that place and ask him. The 
Chief Minister will say, "We will look into the 
matter." But nobody attends to them till they 
take stones and break the doors and windows. 

And then the police comes. Then we say 
that the students are troublesome and 
indisciplined. Who is responsible for all this 
indiscipline? I really entreat the Education 
Department: Treat these children as children 
should be treated whether they are nine years' 
old or 25 years' old. Give them no chance to 
get out of their colleges. Teach them and let 
them learn and you will see that there is no 
indiscipline. 

First of all, there i3 no place in the class 
room. But whatever the space the boys are 
wanting to study but we do not give them 
education. It is really that which is 
responsible for indiscipline among students. 
They get indisciplined because they are on the 
streets and politicians make use of them. If 
they are in colleges, politicians, whatever 
party they may belong to, cannot make use of 
them. If we really attend to that, then there 
will be no indiscipline in the country at all. It 
is not the fault of the boys. 

Then, Madam, there is no contact between 
the teacher and the pupils. How can there be a 
contact between the teacher and the pupils 
when in colleges a Professor is facing 300 
boys without any teachers for tutorial classes? 
In the olden times there used to be teachers for 
every 25 boys. But there are no teachers now. 
The Professor simply comes, lectures  and  
goes  away.     And,  as I 

said, the lectures are cnly fcr three months. 
There is absolutely no contact between the 
teacher and the taught. There is nobody who 
can control these children. 

SHRT P. K. KUMARAN (Andhra 
Pradesh): That is why political meetings 
should be held. 

MISS MARY NAIDU: Politics is taught in 
the colleges. That should be more than 
enough. As Mr. Chsgia will be telling us, 
everything is there on the paper. There is local 
self-government for every college and every 
University. Everything is there except no 
practice. And for that the people sitting here 
cannot do anything except giving speeches. It 
must be done in some method or the other. 
And that is why I suggested that if we are 
paying our staff fairly, let us send really the 
top intelligentsia one month before to find out 
if the colleges and schools are getting ready 
for opening. I am repeating this because Mr. 
Chagla has come. If everything is ready in the 
schools and colleges, then there will be no 
indiscipline.   That is one thing. 

Another thing. I quoted the Mission 
schools a little while ago. But it is not 
necessary that we should send our children to 
only Mission schools and colleges. For 
example, there are other schools also. In 
Coimbatore there is, what is called, the G. D. 
Naidu Polytechnic Institute. The discipline of 
the children there is unheard of. Nobodv can 
impose the discipline of the Mission schools 
on the children elsewhere. In spite of that, do 
you know how they flock to that institution? 
They simply clamour to be admitted into that 
institution by the richest parents and by the 
poorest parents, the reason being that the 
institution finishes in six months the 
Engineering course that other institutions 
finish in six years. Professor Ruthnaswamy is 
laughing. Being himself a Vice-Chancellor he 
cannot swallow that. But it you come and 
visH that place you   will   understand      
what   I   say. 
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There is no white collar business there. There 
are no des*», and benches. The boys have to 
stand there throughout the night and listen to 
the lecturer, go and do the practi-cals. Buses, 
cars and lorries are put at their disposal. They 
have to do practicals day and night. Only 
sufficient time and good food is given to 
them. 

SHRI  M. RUTHNASWAMY   (Madras): 
No theory. 

MISS MARY NAIDU: Theory is only oral. 
They have just to refer. It is all in practice. By 
the time they listen to the oral lectures and do 
th J practicals they know what they are doing'; 
There is no need for consulting books. And 
this system is copied by the Ramakrishna 
Mission Institute of Coimbatore following the 
principles of the G. D. Naidu Polytechnic 
Institute. They too finish their Diploma course 
of Engineering within six months. Though the 
Government have not recognised it still the 
boys flock to them. The reason, Madam, is 
that by the time the. six tmonths are over tha 
boys are able to stand on their own legs and 
earn their own living. They are taught how to 
open petrol pumps, how to open small-scale 
industries and how to run so many small in-
dustries. They do not care to go and ask for 
any Government jobs. Here we are turning out 
engineers by the thousands who come back to 
us for jobs which we are not able to give. That 
'they go to the streets to go on strikes. So I 
request Mr. Chagla, our Education Minister, 
with a party of eminent educationists to go and 
see those institutions, whether similar 
institutions could not be run all over India. In 
these institutions thore is no need for any job-
hunting, where the boys after they finish their 
course are ready to earn their living. 

Madam, that institution is run    by one of 
our  ex-M.P.s  and  ex-Educa- 

tion Minister, Mr. Avinashilingara Chettiar. It 
is surprising to see how boys turn out of that 
institution and what discipline is. there. I am 
glad the U.G.C. is acknowledging to recognise 
the six-month course as the Diploma course 
and that later on they are also going to 
recognise the Degree course  also, I suppose. 

THE DEPUTY CHAIRMAN: Now you 
should wind up. There are so many speakers 
and the Minister will reply at 4 o'clock. If you 
go on like this very few speakers will get the 
opportunity to speak. 

MISS MARY NAIDU: Madam. I have said 
most of what I wanted to say.    Thank you. 
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THE DEPUTY CHAIRMAN: If Members 
could restrict to 10 minutes, more Members 
will be able to participate  in the Debate. 

SHRI JAIRAMDAS DAULATRAM 
(Nominated): During the last lew weeks so 
much has been said, re-said, repeated, 
reiterated about the student problem, what 
th:>y did, what they should not have done, 
what the Government did, What the Govern-
ment should not have done, that I do not 
propose to cover that same ground at all I am 
rather concerned with one small practical step 
which I think should be taken by the Central 
Government but before I deal with that, I want 
to make one thing clear. It has been said that 
Gandhiji also invited the students to take part 
in political action and this has been the 
defense of seme of those who have at this time 
asked the students to take political action. This 
reference to Gandhiji is entirely incorrect. I 
had the good fortune to be a witness and 
participant in the movement of which, 
"action" as some people may call it, the 
students were a part. Gandhiji asked the 
students to cease to be students and then take 
part. He asked the students to withdraw from 
the educational institutions and as young citi-
zens to participate in the movement. He never 
wanted that the students should continue to be 
students, studying in the educational 
institutions and also actively participating in 
political action.   For those who could 

not participate in political action after having 
ceased to be students, he invited them to join 
the national educational institutions so that 
during that time his call to the students was 
<rf two types—first, to cease to be students 
and as young citizens, participate in political 
action, or, if they wanted to continue to be 
students, they had to be in the national 
educational institutions and pursue their 
studies, and prepare themselves for future 
action when they cease to be students and 
become citizens. 3 P.M. 

Having tried to clear this point, I come now 
to a small practical suggestion of mine and in 
that regard I would like to focus the attention 
of the small number of Members who are 
present now on two paragraphs of the note 
which has been circulated, and I generally 
support what has been stated in those two 
paragraphs. The paragraphs are 7 and 8, and if 
the House permit::, I will take a minute or two 
and read those paragraphs, so that what I say 
hereafter might be properly understood and 
appreciated. These are very small paragraphs, 
Madam Deputy Chairman. 

"7. The Education Commission, which 
had on it eminent educationists of this 
country and from abroad, hag gone into the 
details of these deficiencies. Recently a 
panel of Vice-Chancellors and edu-
cationists met in the University Grants 
Commission from October 16 to 18 and 
they have also made their lecommendations 
regarding matters which should receive 
prompt attention in the matter of provision 
of needed facilities. The recommendations 
of the panel have been sent to all the 
universities in the country. I would 
commend all those who are engaged in the 
task of furtherance of education to make a 
close study of these recommendations and 
to contribute their bit for progress in these 
directions. 

8. It has been recommended to the 
University authorities that joint 
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students and staff should be constituted in 
the universities and hi the colleges to 
consider their needs and to satisfy them 
within available resources. A machinery 
where students and teachers can get together 
lor the purpose has to be built in our 
educational institutions. It has also been 
recommended that a university should have 
a whole-time Dean of Student Welfare to 
keep watch over the needs and difficulties of 
students." 

I    venture to suggest    that     if    we are  all  
engaged in  either  criticising or  defending    
everything    that    has happened    during    the    
recent    few weeks and if we are also engaged 
in discussing  and  criticising  or  defending 
any further developments which may take 
place in the course of these two, three months, 
until the elections are over, I am    afraid    that    
things will reach a worse stage.   I think it is 
very    necessary for    the    Central 
Government,    which    gets    involved 
because of the law and order situation  which   
develops,   that   it  should take certain concrete 
action now and set up  the    machinery which    
deals with  the  grievances  of the  students 
even during these coming two, three months,    
and    thereafter.  I    suggest that  the 
University  Grants  Commission set up a 
separate department to deal with the    students'    
grievances »nd also the relationship between 
the teachers and students.    That is, they ihould 
see  that  the  various  universities  take  
immediate   action  in this behalf.    It is no use    
our   studying  j the problem and discussing 
and passing resolutions  because,   in  the  end, 
almost everything goes  into the air because 
other problems supervene. It Is very necessary 
that the University Grants   Commission    
should   be   requested to set up a department 
which will   deal   with  that   particular  acti-
vity   which   should   be   created   in each 
university,    and it should    see that each 
university has set up    this kind of machinery. I    
also    suggest that  the  Education  Ministry  in  
the  I 

Central Government which, a« I say, gets   
involved   with   the   law    and order situation,     
must  also have an analogous cell or section or 
division, whatever it may be called, to    deal 
with this very problem, to see    how far the 
various  universities,  through the  University     
Grants  Commission, have  set   up  the  
machinery  to  deal with the  grievances  of 
students, the welfare activities or any other 
problems they may    have and    also    to 
develop    proper    relations    between the   
teachers   and   the   students,   like setting up 
joint councils and     other measures.     1 
believe  that the    platform of the Parliament is 
being utilised,  will  be    utilised,    for    propa-
ganda of a particular  type,  whether related  to  
elections   now   or   related to other things     
hereafter but    we should   not  be   caught   
napping.   The University Grants Commission 
should see that every university sets up this 
machinery  as  soon  as  possible  and the 
Central Government—because   as I say it gets 
involved in the law and order situation—must     
also  see  that the University    Grants    
Commission sets up this Department.    The    
universities  should  set  up the    needed 
machinery      and    the     Commission should 
keep in continual touch    and the Central     
Government ought     to know how these 
various things    are progressing.    Unless the 
Government have  this  continuous  contact,  I    
am afraid, things will again slacken because 
these    suggestions    have been made more 
than once but they   have not been 
implemented, the action not supervised and not 
properly reviewed and the result is that things 
have gone wrong.   So irrespective of other 
controversies, in the interest of saving the 
situation I  suggest:  let     us seize the problem 
somewhere and it is here,  I    suggest,  that we    
should seize the    problem because    this    is 
probably at the bottom of the whole trouble.   It 
is these grievances which create discontent and 
it is this    dis-;ontent which  gets  exploited.  
There-Fore I consider this    matter,    though 
small, very very important and vital 
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and  I repeat    that some action    on these 
lines should be initiated. 

SHRI A. P. CHATTERJEE: (West Bengal): 
Madam Deputy Chairman, I am grateful to 
you for giving me this opportunity. I also have 
a small amendment to the motion and I have 
stated in that amendment that the Education 
Ministry at the Union level should set up a 
permanent negotiating machinery to look into 
the grievances of students and to serve as a 
means of dialogue between the students and 
the Government, the very same dialogue to 
which the Education Minister, Mr. Chagla, 
himself has referred in his statement which 
was laid on the Table of the House. The hon. 
Minister has himself stated that in certain, 
fields of education there is absence of 
dialogue. He has referred to the relationship 
between the students and teachers and has 
stated that as between the teachers and the 
students there has ceased lo be a machinery 
for dialogue between the two sections so 
intimately connected with education. He has 
said that such a means of dialogue should be 
evolved. Now, Madam Deputy Chairman, 1 
submit that there is not merely a necessity for 
evolving a means of dialogue between the 
teachers and the students but there is also 
necessity for evolving a means of dialogue 
between the Government and the students 
because we have found that many of the 
grievances of the students go by default. They 
cannot bring it to the attention of the Union 
Government and because they cannot bring it 
to the attention of the Union Government, the 
grievances of the students explode into 
demonstrations and all kinds of troubles that 
we have been seeing throughout the country 
these days. Madam Deputy Chairman, we 
have had a very salutary example of how 
things often cool down if the Minister at the 
highest level has a talk with the repre-
sentatives of the students. Coir Education 
Minister, Mr. Chagla, talked with the 
representatives of the Law 

students and persuaded them to minimise their 
agitation. Of course they have said that they 
have not stopped their agitation while the 
Education Minister has said that they have 
agreed to stop the agitation but I am not going 
into that difference here. But this is clear that 
after the talk between the Education Minister 
and the Law students, the Law students have 
agreed to abide by the ultimate result of 
whatever might happen between the Education 
Minister and the Law Minister in regard to the 
question of examination by the Bar Council 
over which there has been so much of 
agitation among the Law students throughout 
the country. Now, Madam Deputy Chairman, I 
am only submitting this in pressing my amend-
ment that what has happened In this case can 
also happen in other cases. What was possible 
to be done by the Education Minister by hb 
talk with the Law students should also be 
possible by similar talks with students in 
regard to their other grievances. Madam 
Deputy Chairman, we know that the students 
have many grievances in the field of edu-
cation. One such grievance is what I just 
referred to and the other grievances often 
explode into disturbances because nobody is 
prepared to talk with the students even over-
their legitimate grievances. In regard to this 
question of the Bar Council examination as 
soon as the Minister at the Union level talked 
with them there has been some minimisation, 
some reduction in the level of the agitation by 
the students. Therefore, Madam Deputy 
Chairman, what I am submitting is this that for 
the purpose of minimising the student 
agitation, for the purpose of seeing that the 
students get their grievances redressed, such a 
machinery should be evolved at the Union 
level and, if possible, at all State levels. 

Madam Deputy Chairman, in this 
connection I would like to refer to two or 
three more pointg in passing and very briefly 
because I have been 
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told by    you that I    must be    very brief in 
my remarks. 

THE DEPUTY CHAIRMAN: I said you 
can have 10 minutes; etxh will have 10 
minutes. 

SHRI A. P. CHATTERJEE: I won't 
exceed that limit of 10 minutes: I will try 
not to exceed that. 

Now there have been comments in this  
House  that  the  students'   agitation   should   
be looked   down   upon, should be looked 
upon as some    unwanted  thing.     I  am not 
quite    in agreement with that viewpoint. 
Some people think that students should not 
indulge in    agitation    because    they have 
to carry  on      their      studies. Studies are 
an important part of our national programme 
or national    rehabilitation but I must say 
that    the students should not be 
discriminated against  and should    not be    
singled out on    this    ground.    Look at    
the v/orkers.     They are  also  doing    an 
important job as far as national rehabilitation 
is concerned.    They    are engaged  hi     
production  and production, nobody will  
deny,  has an important part in our national 
life. If we   grant  the  right  of  agitation    to 
workers, if we    grant the   right    of 
agitation to the    peasantry who    are also  
involved  in a  greater measure in the 
reconstruction of our national life I do  not    
know  why    students, being another section 
of the citizens of India, should be deprived 
of    the right of agitation if they have really 
legitimate  grievances     to  air before the 
public and  before     the  Government.     
They have  their  grievances and if these 
grievances are not    redressed in the 
ordinary way I would humbly  submit    that    
the    students have every right to go in the- 
streets for  demonstration    and    for    
airing their    grievances.     After    all    
when our   Constitution   was   drafted,   
when article  19 was enacted and the right of 
assembly and right of association was given 
to the    citizens the    students were not 
excluded from    that provision.     I know    
of    articles    33 

and 34 where the armed forces and. the police 
forces have been referred to but the students 
have not been referred to there. The students 
are as much a section of the citizens as any 
others like the peasantry or the workers or the 
middle class employees or anybody else. So if 
the students come in the streets and 
demonstrate for the redress of their grievances 
we should not be surprised. We should not 
raise our eye brows and say that something is 
being done which is reprehensible. We should 
try to see that the demonstration does not take 
place by having their grievances redressed at 
the proper level and at the proper time. Only 
then we can tell the students, 'don't go in the 
streets, do not have any demonstrations.' Until 
that is done I would humbly submit that the 
students should have the fundamental right of 
demonstration for the redress of their 
grievances. 

Madam, one thing more and I finish. About 
student indiscipline and student unrest, 
everybody has been in the school, everybody 
has been a student and as students we have 
written essays, we have taken part in debates 
about how far the students should take part in 
politics and should not take part in politics. We 
have been doing this for donkey's years; we 
have been discussing this point for donkey's 
years and I must say that this sort of discussion 
is absolutely without any meaning. This is a 
senseless discussion whether students should 
or should not take part in politics. Whatever we 
elders may say whatever the gray heads may 
say, whatever the sober men may say, students 
have been indulging in politics and in 
agitations. Well, the other day an hon. Member 
from the other side said that he liked the 
students of Indonesia when they were out to 
topple the Communists there, when they went 
all out against the Communists in Indonesia. I 
do not understand this speaking in two voices. 
If you are for students' demonstration you are 
for it; ii you are against students' de- 



6ll       Motion re widespread                    [9 NOV. 1966]      unrest among students     612 

monstration then  you  are against it. You 
cannot say that you are for students  
demonstrating lor a particular cause   and   you   
are   against   students demonstrating   for   
another   cause.   I can only say that the 
students have the right of demonstration   but    
the cause really determines whether you 
support it or not.   If they are out on the 
rampage in 'the streets to destroy, to loot, then    
certainly    we    will be against the students' 
demonstration but it is only because they are 
out in the streets for loot   that    we are against 
their demonstration.    We are against the 
demonstrations  not because  they are 
studen'ts'  demonstrations. We are against all 
demonstrations if they are for loot and 
destruction, whether it be of workers, whether 
it be of peasants whether it be of employees.    
In the same way we are against demonstration  
by  students if they  are  on  the rampage for 
loot and destruction.    If the students are in 
demonstration for the purpose of having their 
grievances redress then we cannot be against 
'the students'   demonstrations.     Therefore, 
Madam,  I would  conclude by saying this.   
Let us not go into the question of the 
reasonableness or unreasonableness of the 
students'  demonstration.",; let us see that the 
students' grievances are redressed at the proper 
level at the proper time.    That is why I am 
proposing this amendment. 

SHRI AKBAR ALI KHAN (Andhra 
Pradesh): Madam Deputy Chairman, I join 
with the Education Minister and other 
friends who have expressed their affection 
and admiration for the students. I also join 
with them when they have expressed their 
sympathy with the families of those who 
have lost their young children, I am equally 
in sympathy with those policemen who, 
while doing their duty, have lost their lives. 
So far as the student unrest is concerned I 
would only say a few words because many 
proposals, long-range and short-range, have 
already been put before the House. 

The first thing that I want to impress —
and I want the country to look at it from this 
point of view and outside the country also—
\a that the police- 

men or whoever may be the authorities are our 
own kith and kin. Let us not try to say that the 
policeman is an  enemy  of the student or  of 
the public.    It may be that    in    certain cases 
the police might have committed some 
excesses which    ought    to    be condemned  
but   from   what     I  have seen   during   the   
last   two  or  (three months I have found that 
in a majority  of the cases the police is very 
much   restrained.    It  is   only     when there 
was damage to property or violence was 
started by the students or other anti-social 
elements who joined the students, it is only in 
such cases that the police has used force and 
they have used it largely    speaking   with 
great restraint I mean in an independent 
country ft is the duty of everybody to see that 
law and    order   is maintained; it i5 the duty 
of everybody to see that life and property of 
everybody is secure; it is the duty of 
everybody to emphasize that the governmental 
property is not of any third person but it is my 
property  and  it will be built up from my tax. 
Let that realisation come and let us understand 
that if we damage the property we are 
damaging our own property, if we are hurting 
any person we are hurting oui selves.    So I 
want     the    country and    the    Parliament    
to malts this abundantly  clear.    Now that we  
are independent, those who   are studying in 
colleges  are fortunate people  and those who 
did not have that privilege because of 
economic necessity had perhaps to join as 
policemen.   They also deserve our sympathy 
and the more fortunate people should look at 
them with  sympathy  and not with hatred as if 
they are enemies. That is    one thing which I 
want to make clear. 

The other thing that I want to submit is 
that while the President of the Union was the 
Chairman of the University Education 
Commission he divided the teachers into 
three categories. One is the politician-
teacher. The second is the teacher who just 
sees that he does his work and goes away. 
The third is the teacher who has an interest 
in education. He wants to see that his 
students learn something. He wants to see 
that their 
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thirst for knowledge is increased, their interest 
in education is increased. That is the third 
category. I feel now the predominant category 
is the politician-teacher. I lay the greatest 
blame on the teachers, although I do feel that 
in 'the lower rungs, i.e., in the schools, the 
teachers are not paid well. The society used to 
pay respect to the teacher. Tha't respect is not 
being given to those teachers. Those things 
have also to be improved. But so far as the 
college is concerned, I think, their grades and 
salaries are to a great i extent adequate. When 
they are paid adequately, it is their duty to 
devote < themselves to their duty as we see in 
the Oxford University, Cambridge University, 
etc. In London the professors are devoted to 
their studies. They are more or less considered 
as mad. They do not even look to their 
shaving or to their hair cutting. They are in 
their study. It has been the tradition of this 
great country that here also the teacher, the 
guru, the murshid commands great respect. , 
They commanded great administration and by 
their example, by their teachings, they not 
only controlled the students, but they 
controlled the whole society. Now, we have to 
bring back that position and in order to bring 
back that position I attach very much 
importance to the appointment of the Vice-
Chancellor. It is he who could see and who 
could control the whole situation and I want 
that a model Bill should be framed. All the 
universities, no matter whether they are under 
the Centre or not, should follow that plan and 
in respect of education it should be, as far as 
possible, autonomous. The State Government 
should also be asked to see that the university 
autonomy should not be disturbed. Political 
Parties, whether it be the ruling Party or any 
other Party, should not have any interference, 
should not try to do anything which would 
impair or weaken the autonomy of the 
university and the appointment of the Vice-
Chancellors. He should control all the teachers 
and he may encourage those teachers    »s 

pointed out by the Commission. He may try to 
encourage those who are devoted to their 
studies, and those who are just trying to ' do it 
in a manner that they have to do their part. He 
should discourage politician-teachers. That is 
one thing that I have to place before this 
House. 

The other thing that I want to place before 
the educational authority as at present is: Our 
whole teaching is examination-oriented. 
Generally speaking, my humble experience is 
that the students start reading and devoting to 
their studies in December because the 
examination comes in March. Now, you 
should change it and make the tests also a 
criterion for their examination. Throughout the 
year their tests should continue. Every month 
it should be done. In my humble opinion that 
will go a long way to improve the present 
mood of the students. When they think that 
their examination is far away, they can indulge 
in other things. 

The other thing which I want to emphasise, 
and I hope the Education Minister will use his 
influence and try to see that it is done, is to 
open an employment bureau in the university, 
for guidance and advice. There must be some 
connection between that bureau and the 
Government. The great difficulty is that the 
students are frustrated. They do not know 
what their future is. That is why you will see, 
by and large, that the technical institute 
students, engineering college and medical 
college students, would not go into these 
things. Those who takf the humanities and 
other subjects do these things simply because 
they see that their future is dark. 

Now, coming to the question of students 
taking part in politics, I am very grateful to 
my esteemed friend, Mr. Daulatram. He has 
made that point very clear. In 1920 when 
Mahat-ma Gandhi came to Aligarh 
University, he said the same thing,, which he 
just now repeated. He said: "I want you to 
give up studies." He did not ask the students 
to carry on the demonstration. He said. "For 
those who want to carry 
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on their studies, I will establish institutions 
sooner or later. You can join those 
institutions." So, later on w« who had given 
up our studies, joined Jamia Milia, the Kashi 
Vidyapeeth and so on. So, my point is that 
those people who try to draw inspiration or try 
to blame Mahatmaji saying that he was the 
person who brought the students into politics, 
must be fair to the Father of the Nation. They 
must be honest at least to the Father of the 
Nation. They must try to understand what he 
said and what he did. Now, what we are doing 
is this. While the students are studying— I do 
not exempt my Party-all political Parties take 
advantage of the students and try to bring 
them into politics. I have got great regard for 
my friend, Mr. Bhupesh Gupta, but he is 
hopelessly mistaken when he says that there 
should be in each Party a cell. He wants to 
have the same sort of confusion as he creates 
in this House occasionally, when there are 
different Parties espousing a certain cause. 
That is not right. That is not in the interests o'f 
the country. Just now Mr. Chatterjee said 
when the workers can take part, when the 
farmers can take part, why not the students. I 
consider that this period of education for the 
students is a sacred trust of the nation. During 
the period when they are studying, let them 
study. Let them have their own Parliament. 
Let them discuss all the subjects. Let them 
take part as Opposition Parties, but let them 
not dabble in politics and much worse dabble 
in things which would be violent, which 
would do damage and harm to other people. 
That will not bring any credit to my country, 
nor to the student and the future, if not 
improved, seems very dark. That is my res-
pectful submission. 

SHRl M. RUTHNASWAMY: Madam 
Deputy Chairman, as a teacher of some 
experience and also as a member of 
educational administration, I am glad to have 
this opportunity of taking part in this debate 
on this important question of student unrest 
and student indiscipline. You must, first of all, 
probe into the causes of this unrest. Student 
indiscipline and student unrest 

does not stand alone. It is part of the social 
atmosphere of the country. Indiscipline starts 
in the family, in the home. Parents have 
ceased to have any control over their Children, 
over their movements, over the timetable of 
their occupations and this is followed up in the 
school and college. Also, m society, in public 
life, it is agitation, demonstration, the more 
violent, the more successful. That appeals to 
the Government, that prevails upon the 
Government. When students see their elders, 
other citizens getting things through violent 
agitations, violent demonstrations, they do not 
see why they should not also follow the same 
method. Of course, you may argue with them, 
as I would argue with Mr. Chatterjee, that 
students are not full-fledged citizens. Students 
are not grown-up citizens. They are citizens in 
the making. They are what they call in English 
in statu pupilari, in the status of pupils, i.e., of 
wards, people who are being prepared for 
adult life. But when students see that political 
concessions are obtained through agitation, 
through violent agitation, they do not see why 
their grievances also should not be remedied 
as a result of such violent agitation. When we 
go to schools, what do we find? Large 
numbers are admitted now-a-days, large 
unwieldy numbers, unmanageable numbers. 
Class rooms meant for 50 or 60 are crammed 
with 150 or 200. Hostel rooms which are 
meant for only one student are crammed with 
three or four. Our students are forced to live in 
slummary conditions in our hostels. Living in 
these uncomfortable conditions, are you 
surprised that they break out into such violent 
demonstrations now and then? 

Universities and colleges are obliged to admit 
these large numbers because most of these 
colleges depend for their existence upon the fee 
income. I remember when I was a Vice-
Chancellor I was arguing with my colleagues 
about limiting the number o'f students. They 
said: "It you limit the number j of students, we 
will not get our salari-i  es next month**. This 
servile depen- 
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dence on fee income is largely responsible for 
this state of affairs. Colleges are allowed to be 
started on very minimum conditions. No large 
standards are expected as they are in England 
before colleges of the university grade are 
started. When a college like the St. Stephens 
College can limit the number to 500, why not 
other colleges do the same? The St. Stephens 
College in Delhi is able to do that because it 
depends not on the fee income but on 
endowments made by those who built up the 
S't. Stephens College. 

What is the outlet for students' activities? 
There is very little provision for self-
government. They are not allowed to found 
societies of every kind, not only debating 
societies but all kinds of societies, social 
associations, not only the college union, no't 
only the students' union but a number of 
societies in which they can find outlet. What is 
the self government that is allowed for 
students in colleges? They must be able to 
manage some of their activities themselves, 
some of their work themselves. Are they taken 
into confidence by principals or heads of 
colleges in regard to their problems? They do 
not even talk to them. The Vice-Chancellors 
have no personal intimate relation with 
students. You appoint ex-External Affairs 
officials and ex-Ministers or others as Vice-
Chancellors who have had no experience of 
teaching, who have had no experience of 
contact with students or social intercourse 
with students. How can you then expect this 
relationship, this social intimate relationship 
between students and teachers which is so 
necessary? The Government is also largely 
responsible because this Congress 
Government has become a 'ma-baap' 
Government promising people all kinds of 
things, food, education, shelter, everything to 
be provided by Government. So students say, 
why not you provide things for us also? 

Coming to the recent agitation in Andhra 
Pradesh, it has arisen out of steel because, 
thanks to the industrial policy of this 
Government, steel has 

become a political status symbol. It has 
become a prestige symbol. Every State must 
have a steel mill because under the leadership 
of Jawaharlal Nehru steel has become an 
obsession with this Congress Government. If 
the Government answers this plea of students 
that there is n0 money in the coffers of 
Government, students might very well retort: 
"Then stop Bokaro. Why are you proceeding 
with Bokaro when you are in such s'traitened 
circumstances?" If you stop Bokaro, that 
would be a gesture to the students in Andhra 
Pradesh, that Government mean what 'they 
say when they have no financial resources. 

Look at the number of election promises. 
On the eve of the last election the Madras 
Government promised free secondary 
education. Now the Madras Government is 
engaged in promising free first-year university 
education. When students see such 
extravagant promises being made, they say: 
"Why not give us free passes at examinations. 
You want to make everybody educated; then 
make everybody pass." 

As for remedies, Madam Deputy Chairman, 
there are two classes of remedies: short-term 
remedies and long-term remedies. For the 
short-term remedies I would ask the Gov-
ernment to put a stop to all these promises, 
election promisesi and to the political 
promises of doing this, that and the other 
thing, and to give autonomy to heads of 
institutions, to Vice-Chancellors of 
universities, so that they can stand up as men 
commanding respect from the students. When 
students find that Vice-Chancellors are 
appointed at the behest of the party 
Government, when ex-officials are appointed, 
when things are done through agitation, they 
do not see why they should have any respect 
for heads of Government, for the Vice-
Chancellors, for the Principals. Take students 
into confidence even now. I am glad that the 
Minister of Education has set an example of 
talking to the law students.    Let    every     
Minister 
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iviio is confronted by such an agnation call a 
conference of students and have a straight 
heart-to-heart talk i with them. It is because 
there is this gulf between students and tea-
chers, between students and administrators, 
that much of this has arisen. 

As   for  long-term  measures,  there must be 
a well-planned scheme       of education.    The 
idea that everybody should go to the university 
is a wrong idea, that everybody should be a 
B.A. If they cannot become B.As. in     the 
ordinary course, then you     establish 
correspondence courses  so  that    you can 
increase the number. That again is a status 
symbo^ a B.A.   The result is  that  we  have  a  
large  number  of unemployed and 
unemployable graduates.   Let provision be 
made at every stage, in the     middle     school 
stage, in the high school stage, for students 
who  ai*e  fit for university  education to be 
siphoned off into     subordinate technical 
courses which will give them employment in a 
year or two, which wi'l   give  them   gainful   
employment, which  will   give  them  better      
paid Employment than university graduates 
are able to command.   Raise     the status of 
teachers and    raise      their salaries at the 
primary school  stage, at the secondary school 
stage, so that the old relationship between 
guru and sishya may be restored.      Now it is 
a  more cash connection a    material 
connection    that exi .j    between teachers and 
students.    Give some kind of self-government 
for students      in schools  and   colleges.    It  
is  done  in the U.S.A. where a large number 
of students' activities are controlled by the  
students   themselves      with     of course 
advice and direction from the teachers. 

THE VICE-CHANCELLOR (SHRI M. P. 
BHARGAVA in the Chair). 

Mr. Vice-Chairman, I am surprised that 
this large report of 690 pages contains only 
two columns and a quarter on the discipline 
of students. This is a major educational 
question. It required it least a chapter for it-
self where the    questions     political. 

educational and psychological,    must have 
been probed into.    Therefore, I would suggest 
as a long-term    measure to have  a  competent      
enquiry made into this specific      question of 
student  indiscipline,  student     unrest. Go into 
the fundamental causes,     the underlying 
causes> the basic    causes. Let a deep probe be 
made into      the situation of students, the 
causes       of unrest, the causes of indiscipline, 
and let students be asked to give evidence before 
this committee of enquiry. Let them be taken 
into confidence by this committee of enquiry.   
This is a very serious matter and   I think it 
requires a specific enquiry.    No justice has 
been to this important      educational question 
by this Commission that was appointed by the 
Government of India. It is a very serious     
question    with which we are confronted and I 
think all of us should contribute constructively 
to the solution of this question because it is such 
a was'te of money, waste of intellect, mental 
waste and moral waste that these large numbers 
of students are allowed to go       into the streets 
in order to agitate for a solution  of their 
troubles, for a    remedy of their grievances.    It 
is   the heads of institutions and it is    those who 
stand in the position of parents that should  
solve the difficulties    of these people and the 
heads of these institutions should be given a      
free hand by the Ministers.   It is because the 
Ministers do not give them a free hand that all 
this trouble has arisen. So,   let me hope  that the  
discussion that has  taken  place in  thn     House 
will set everybody thinking about this very 
serious matter and that each one will contribute 
to the solution of this very   important   question. 
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SHRI BANKA BEHARY DAS (Orissa): 
Sir, I have tabled one amendment in which I 
have advocated that an expert high power 
committee should be instituted to give 
recommendations to the Government because 
as we are discussing it here we will not be able 
to do full justice to the subject. Even the 
Education Commission which went into the 
matter could not deal with it properly. 

Sir, the way things are being managed here 
we are only producing scores of angry young 
men. In our society, whether it is a question of 
educational institutions, whether it is a 
question of administration, whether it is a 
question of managing our houses ourselves, 
we are only producing scores of angry young 
men. 

Sir, this question of student unresl is not 
peculiar to India. I can remind the Education 
Minister thai just two weeks back when the 
teachers of Sweden stopped work all the 
students went to school, drank beer to their 
hearts content and then danced in the school 
compound   and 



629    Motion re. widespread            [ RAJYA SABHA ]   unrest among students   630 

[Shri Bankay Behary Das] hall. So this 
problem is not something peculiar to us. We 
are seeing these things in India for the last 
few months and only now we are seized of 
the matter. 

SHRI AKBAR ALI KHAN;    Those 
students did not destroy anything. 

SHRL BANKA BEHARY DAS: I agree. 
But that was not a happy thing for the 
Swedish students to drink beer in the school 
compound and hall and then dance there 
when the teachers were absent. So tne type 
of unrest may be different. Here we are 
more concerned about this aspect because 
for the last three or four months everywhere 
in the streets We see angry students. 

Sir, I agree with many of the friends who 
have spoken here that the students are like 
clay and the society is to mould them. What 
type of citizens we want out of them is to be 
decided by us. I am not going into the 
details of the matter but two lines I am 
going to quote from the Education 
Commission's Report which has gone into 
this aspect though they have not elaborately 
discussed nor have they found any reasons 
or any panacea for these evils. They have 
said: 

"The responsibility for indiscipline 
taking place is multi-lateral and no 
effective solution is possible unless each 
agency—students, parents, teachers, State 
Governments and political parties—does 
its own duty. 

Easiest efforts should be made to 
remove the educational deficiencies that 
contribute to student unrest and set up an 
adequate consultative and administrative 
machinery to prevent the occurrence of 
acts of indiscipline." 

4 P.M. 

Only these two lines I quote, just to Impress 
upon you that neither politi- 

cal parties nor any single agency   is to be 
blamed for   what is happening in this country.       
We are   all to be blamed for it, whether we are 
in the administration or in     the      political 
parties or outside. In this connection I want to 
say that the student's life is moulded not only in 
their   houses but also in the schools and also     
by the society and     'the administration-There 
are various causes which I am not going int0 
because you know even in the schools how   
admissions      are taking place.   We know     
how Ministers' telephones are utilised for asking 
'the Principals of the  colleges  to give  
admission to  undeserving     students. I can tell 
you that just two years back in the premier city 
of Cuttack, in that  premier educational    
institution of the Ravenshaw College,    one stu-
dent wanted  admission.      He  was  a pet of 'the 
Chief   Minister     of    that State. The Chief 
Minister telephoned to  the  Principal  to  see     
that     that student was admitted in the    college. 
The student did not give application in time.    
The Principal refused. The Education Secretary   
was sent to see that  the    Principal      accepted      
the wishes of the Chief Minister and the student  
was  admitted.     As  a   result there was  a great 
strike     in      that entire  city.   So  taking  
advantage   of a single instance, the emotions of 
the students    were aroused.    They      saw that 
cases of deserving students were being  
neglected  and      those without justification 
were    getting admissions because the Chief 
Minister    of      the State wanted it.   So   I am 
going   to hold you responsible that you rather 
provoked   the  students    through      a single 
issue of admission so that the entire students of 
the Cuttack      city had to strike to get redress.    
Whom am I going to   hold responsible     for 
this?    Are the students      of Cuttack who went 
to the streets and demonstrated to get redress of   
their grievances responsible or you are respon-
sible?    You    are more      responsible because 
we can     know     how   their minds are working 
because we were also students once and we had     
also 
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into. Only the leaders of the society whether 
in administration or politics or eduaction, can 
provide such a leadership. You cannot expect 
the students to rise above those things. 

One line about the students and teachers. I 
know there is a limit to politics and there is a 
limit to which the students can go. In this 
connection I am reminded of what Mr. G.D.H. 
Cole wrote in 1933 about the British students 
and also politics and he advocated there—I 
have not the time to repeat that—that when 
depression is there, when the students wi'l 
come out of the universities and will face 
unemployment, can you expect the students to 
keep quiet and that they wili not think of their 
future employment and will not go out to the 
streets to see that a change in the economic 
policy of the British Government is there? 
There was a great debate on it. 

Again i irr press upon you that in that 
citadel of democracy in England though 
generally students will not be taking part in 
politics because most of the students are not 
interested in politics as they are in India, but 
in every university you will find Conservative 
Club and Labour Club. So there is a limit to it. 
I am not going to say that there is no 
difference between exploiting students for 
political purposes and students taking part in 
politics. These two things are to be 
distinguished and the people in democratic 
countries have done it. 

Secondly, about teachers, I am not going to 
say much. Only I am going to quote the 
Eduaction Commission, with which I entirely 
agree. Although Mr. Chagla decries it, I will 
say that I entirely agree with the Education 
Commission, with which not only the 
Important educationists of this country were 
associated but of France, England, Ar lerica 
and Russia were associated, in regard to what 
they have 

said about the teacher. They have said   .   .   . 

THE DEPUTY CHAIRMAN: Please wind 
up. 

SHRI MULKA GOVINDA REDDY: The 
time allotted to the Party is not yet over. 

THE DEPUTY CHAIRMAN: What time 
was allotted? 

SHRI MULKA GOVINDA REDDY: 45 
minutes. 

SHRl BANKA BEHARY DAS: On page 
63 the Education Commission says   .   .   . 

SHRI ATAL BIHARI VAJPAYEE: They 
are to be controlled. If the Chair cannot 
control one Member, how the Chair can 
control others? 

THE DEPUTY CHAIRMAN: Let him 
finish. 

SHRI CHANDRA SHEKHAR: For 
persons who cannot have control . . . 

SHRI A. D. MANI (Madhya Pradesh): Can 
he speak from that seat? 

SHRI BANKA BEHARY DAS: There, only I 
want to refer to the Education Commission, to 
what they have said at page 63 of their report 
about the teachers.    They have said: 

"We attach great importance to the civic 
freedom of teachers. We consider the 
participation of teachers in social and 
public life to be highly desirable in the 
interest of the profession and the 
educational service as a whole, and such 
participation will enrich the social and 
political life of the country. Teachers 
should be free to exercise all civic rights 
enjoyed by citizens and should be eligible 
for public offices at the local, district, State 
or national levels. No legal restrictions 
should be placed on their participation in 
elections. When they do so, they should 
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be expected to proceed on leave during the 
election campaign and to relinquish 
temporarily their teaching duties if the 
requirements of public office interfere with 
their proper discharge." 

Madam, I am not going to say what I want 
because I am entirely in agreement with this 
and I have always held this view. Here also 
the Education Commission had all the 
important educationists including Mr. Kothari 
as members thereof, and the educationists of 
America, France, England and the Soviet 
Union were associated with it. They are also 
of this view, not only in the interest of their 
profession but in the interest of democracy 
and the country as a whole, that teachers 
should be associated with politics. 

So, Madam, I do not want to take more 
time, but I only request the Minister that my 
amendment to set up an experts committee of 
educationists and Parliament Members and 
others should be accepted, so that we can go 
deep into this matter and make some 
recommendations which will be useful to 
India, because the student unrest is not going 
to end here and now, or within a month, or 
even after the elections, because theirs is a 
serious problem, a serious disease which is 
afflicting the young men who are  product of 
the society and for which we are responsible. 
So an experts committee is absolutely 
necessary to consider these matters. 
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SHRI KHANDUBHAI K. DESAI 
(Gujarat): Madam Deputy Chairman, in the 
short time at my disposal I would like to place 
before the House only a few points for the 
consideration of all of us. As far as student 
unrest is concerned, it affects all of us, as 
citizens of the country, the way in which the 
unrest is going on and the way in which it is 
being utilised by interested parties .   .  . 

SHRl RAJNARAIN: The Congress Party. 

SHRI KHANDUBHAI K. DESAI: Even if 
it is the Congress Party, I am totally against 
students being utilised for any ulterior ends by 
any Party, whether it be the Congress, the 
Communist, the Jan Sangh or any other Party. 
During the last two decades or so, students, by 
and large, have not been given proper 
education from the beginning. What has 
happened is that quantity has increased. 
Quality has considerably deteriorated. And I 
had occasion to say about four or five years 
back that unless the quality of education was 
properly looked after, we would never be able 
to stem the tide of this unrest. When we of the 
older generation think of what is going on in 
the last few weeks, we apprehend a very dark 
future for our next generation. We have got 
our own doubts as to whether they will abide 
by discipline, respect for authority or have 
consideration for law and order. I do not mean 
to say that one Party or the other is 
responsible. All of us sitting here are 
responsible for the present state of affairs as 
far as students are concerned. What we find is 
that the cultural, spiritual and religious values 
have come down considerably among our 
younger generation and that, in my view, is 
due to 

religious or spiritual instruction being more or 
less practically taboo from the beginning of their 
educational career. We stand by secularism. 
What I mean by secularism is toler. ance for all 
religions, but that does not mean irreligion. So, 
some steps must be taken by our educational 
authorities to inculcate in the minds of the young 
people moral and spiritual values. That, I think, 
is a primary necessity to begin with. Almost all 
Parties politically agree on this one point, 
barring one or two, that under no circumstances 
an immature and impetuous student community 
should be utilised for extraneous purposes. As 
Mr. Vaishampayen said the other day, most of 
the incidents and events of unrest related to non-
academic affairs. Whatever it i», when a doubt is 
expressed in Andhra or Kerala or Mysore or in 
U.P. or in Bihar or anywhere else that the stu-
dents are being utilised with some ulterior 
motives, I think we are committing a great sin for 
the future generation. The relation between the 
teacher and student also should be put on a very 
proper, constructive basis. There must be in 
every educational institution a joint council of 
teachers and students, who will discuss across 
the table any academic issues that might be 
troubling the " minds of the student* on the one 
side and the minds of the teachers on the other. 

SHRl ATAL BIHARI VAJPAYEE: 
Academic or non-academic? 

SHRI KHANDUBHAI K. DESAI: Only 
academic issues, not non-academic issues. 
That must be toboo. Non-academic issues 
cannot be discussed in an academic 
institution. It should not be. 

SHRi ATAL BIHARI VAJPAYEE: 
Madam, may I seek a clarification? What 
does the hon. Member mean by academic 
issues? How are the examinations to be 
conducted, how are the syllabi to be decided?   
How can these 
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things be discussed with the students? I can 
understand if there are deficien-eies in hostel 
arrangements, if there are no facilities for 
libraries. These issues can be discussed. How 
can academic issues be discussed? 

SHRI KHANDUBHAI K. DESAI: 
Scholarly issues and all academic issues 
automatically come in. Now, what I see 
among the students is that they are not 
satisfied with the amenity that is being made 
available to them. Now, on those issues, a 
joint committee and a joint meeting between 
teachers and students can be utilised. I do not 
think prohibition of the police from entering 
the campus or college premises wM serve any 
purpose, unless, of course, the Education 
Minister thinks that the university campus 
should be made as a sort of semi-police 
authority, the Vice-Chancellor or the 
Chancellor being empowered with powers to 
have what we call safety valves. Mr. 
Vajpayee has suggested that there should be 
created a sort of university campus police 
force. Then and then alone you can rule out 
ths police. Otherwise, as we have seen, a year 
and a half ago, the life of the Vice-Chancellor 
or the Registrar is threatened. What has to be 
done? Obviously the police has to get into the 
campus to protect the life and property of the 
university. 

Lastly, the time has now come, when the 
hon. Education Minister, while looking into 
the latest Commission's Report, must 
associate soma Members from either House of 
Parliament in a sort of close talks, so that we 
can discuss this problem in detail with him so 
as to evolve a final p'olicy to be followed in 
the next few years. As I said in the beginning, 
education, during the last fifteen or twenty 
years, has deteriorated to an extent, because 
people who are not fit to go to universities are 
being recruited to universities for imparting 
education. I suggested last time, when I spoke 
on the University Grants Commission's 
Report, that there must be scrutiny at the end 
of the school 1291  RS—5. 

leaving examination, so that those who are fit 
to receive university education may go there 
and the others must be siphoned off, at that 
stage, to other technical institutions or other 
education. This is all I have got to say. 

SHRI M. C. CHAGLA: Madam Deputy 
Chairman,. I think we all agree on one point 
and that is that we have had a very useful and 
valuable discussion on a very important topic. 
I think the House should also agree with me 
when I say—and I say it with due modesty—
that, by and large, there is general agreement 
with the statement that was laid on the Table 
of the House. Madam, in my opinion students 
unrest is a symptom of a disease. It is not the 
disease itself. Before we can find a remedy for 
this unrest we must diagnose the disease. If 
our diagnosis is correct and sound, we will be 
able to prescribe the right medicine, but if we 
do not diagnose it properly, then whatever we 
do we will not be able to get to the bottom of 
what is happening unfortunately in our 
country. 

Madam, i agree with my hon. friend, Shri 
Ramaehandran, that our Indian student is a 
very fine student. I have been in touch with 
students for many years of my life. I met 
many Indian students in the United States and 
in the United Kingdom and i have always 
been proud of the Indian student. I think 
student to student our Indian student is as 
good as any student anywhere in the world. 
He has the talents, he has the capacity, he has 
the skill. Give him the opportunity, give him 
the atmosphere, and he will do as well as any 
student anywhere in the world. 

Madam, what is the trouble? What is the 
disease? I will divide it under four heads: 
educational, socia1, economical and political. 
The educational trouble is this. My friend, 
Shri Khandubhai Desai just told us about the 
trouble with education. There has been 
expansion. Undoubtedly there has been 
expansion.   If you 
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only look at the figures of what has been done 
in education since freedom, it is something to 
be proud of. Take your minds back before 
independence. See how many students were 
there in primary schools, secondary schools 
and universities, and look at the figures today. 
May I say this to the House that the 
educational field is the only field which in the 
Third Plan has achieved most of its physical 
targets. But expansion brings its own 
problems. I agree that quality has gone down, 
standards have gone down, and that is one of 
the main educational problems. What we have 
to do is while we are expanding, we should 
consolidate and look after the quality, and that 
is our main attempt today. When I said that 
quality has suffered, we have today 66 
universities; our university population is 1J 
million. Compare this with what was the 
position before independence and you would 
realise what the situation is. 

SHRI MULKA GOVINDA REDDY: It is 
not a right comparison. You are comparing 
with what was happening before 
independence. You compare with the 
countries which have attained independence 
and what is the progress made in those 
countries. 

SHRI BHUPESH GUPTA: Compare with 
the U.A.R. for example. 

SHRI M. C. CHAGLA: The other day the 
Education Minister of Liberia called upon me 
to discuss educational problems of his 
country and i asked him how many 
universities he had in his country. He said one 
university and 500 students. I told him: "How 
happy and fortunate you are". 

SHRI BHUPESH GUPTA: May I ask   .   .   
. 

SHRI M. C. CHAGLA: I will yield to my 
hon. friend whenever the interruptions are 
relevant.   Not otherwise. 

 

 

SHRI BHUPESH GUPTA: Bear in mind 
the population and the size of the country and 
the total national income. 

SHRI M. C. CHAGLA: I am coming 
to the question of income. One of 
the main results, the most unfortunate 
result, of this expansion has been that 
there is very little contact between 
the teacher and the pupil, and I think 
one of the most important things that 
should happen in a university is a 
constant dialogue between the teacher 
and the student. A university is not a 
place where you just go to listen to a 
lecture, which may be out-of-date, 
take down notes and pour out what yoj 
have learnt before the examiner. A 
university is a co-operative movement, 
a co-operative movement between the 
teacher and the taught. There must 
be constant communication, there 
must be constant discourse, between 
the teacher and the taught. As I said, 
one of the most unfortunate things 
that has happened in our universi 
ties, and I realise it painfully, is that 
there is very little contact between 
the teachers and the students. But 
this is due to expansion. Somebody 
suggested that we should have a tuto 
rial system. I agree. But does my 
hon. friend realise what a tutorial 
system costs, how many tutors you 
want for so many pupils? When I 
was in Oxford, for every 
three students we had 
one tutor. Is that possible in our universities? 
I wish we could do it. There are many things I 
have dreamed of in education, but I am 
handicapped. 

I will come to the question of remedy. It 
has been rightly said that today there is no 
respect for the teacher. We in India have great 
traditions of 
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guru and chela.  The chela    is to lie down at 
the feet of the guru. 

SHRI BHUPESH GUPTA: We have now a 
tradition of gurumaharaj and chela. 

SHRI M. C. CHAGLA: I hope that day 
will never come when the guru will lie down 
at the feet of the chela. I am very modem, but 
I think there are some great things in our past, 
in our traditions, and I think one of the things 
we should maintain is the tradition that the 
chela must aways be respectful to the guru. 
But—this is important—what was the guru 
whom the chela respec'ted? Not the guru we 
have today. But he had honesty, he had 
integrity, he had scholarship, he had a sense 
of dedication, a sense of sacrifice. It is that 
guru whom the chela respected. One of the 
main things that is happening today is that the 
student knows that the teacher or the Vice-
Chancellors who are supposed to lead him, 
counsel him, advise him, are people who have 
been appointed not on merit but On other 
considerations. 

SHRI AKBAR ALI KHAN: it is sad. 

SHRI M. C. CHAGLA: I think two or 
three hon. Members, my friend Shri 
Jairamdas Daulatram and Shri Khan-dubhai 
Desai and others, suggested that there should 
be a student-staff council. I entirely agree. 
We have already written to all the universities 
to do that. 

SHRl BHUPESH GUPTA: But nobody 
listens. 

SHRI M. C. CHAGLA: The Osmania 
University has already done so. You must 
have seen it in the newspapers today or 
yesterday. The Vice-Chancellor of the 
Aligarh University told me that they have 
done it and the other universities are 
following the example. I think it is absolutely 
necessary that in order to have this dialogue 
between the teacher and the taught, if not on a 
large scale, at least on a representative    scale 
you must 

have in every university representatives of the 
staff and representatives of the students. 

Let rne turn to the other problem, and that 
is social. Let me frankly admit that there is a 
sickness in this country. As I said in my 
statement, there is a malaise in many sectors 
of our society. Let us be frank. There is 
dishonesty, there is corruption, there is 
hypocrisy. 

SHRI BHUPESH GUPTA: There is 
nepotism. 

SHRl M. C. CHAGLA: There is nepotism. 
Any other things that my hon. friend would 
like to suggest I would accept. The students 
are a part of society. They are affected by the 
society. My friend Shri Khandu-bhai Desai 
said that we must teach him ideals and ethics. 
Why don't w* start teaching the older 
generation before we turn to the younger 
generation? Why don't we teach the older 
generation to believe in fairness, honesty and 
integrity before we go to young people and 
sermonise to them? What right have I got to 
talk to a young man about honesty and inte-
grity if my hands are not clean? Therefore, 
this is the sickness that so. ciety is suffering 
from. The cure lies in doing what we can to 
improve the standards in society. 

 

SHRl M. C. CHAGLA: It has nothing to do 
with the 'sarkar'. It is not a sickness confined 
to this country, it is a sickness of civilisation. 
You look around what is happening outside. I 
was reading only two days ago in the 'New 
York Times' as to what is happening in the 
Berkley University in California, one of the 
finest universities. All the students and the 
teachers are trying to put the university admi-
nistration right. This is the result of a change, 
a revolutionary change, in society itself.   We 
are changing over 
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from a mediaeval society into a technological 
society. 

{Interruption  by  Shri     Rajnarain). 

Please permit me to go on. We be. lieve in 
material possessions and there is a vacuum in 
our soul. We have no scope for emotional 
satisfaction. And this is what is happening all 
over the world. There is a sense of frustration, 
there is a sense of futility, there is a sense of 
insecurity, which is affecting all the young 
generation   .   .   . 

SHRI BHUPESH GUPTA: There is a 
sense of indignation. 

SHRI M. C. CHAGLA: Even in my 
friend's favourite country, the USSR, that is 
happening, not only in the USA or India. As I 
said, this is a world problem whicn affects not 
only the young people in our country, it is 
affecting young people all over the world. 

Then in this country there is another 
problem. There is a big gulf between the 
older and the new generations. Even today the 
parents of these boys and girls are orthodox, 
old-fashioned and religious. The young 
people are becoming modern, with a, modern 
outlook believing in many things which their 
parents do not believe and not believing in 
many things which their parents believe. And 
this has also caused frictions and 
maladjustments. 

Then the other is this—and this is one of 
the big problems which we are trying to 
solve—and that is the use of leisure. Our 
students have too much of leisure on their 
hands. They have long vacations. They have 
got four or five hours to work in colleges and 
the whole afternoon is free and they do not 
know what to do with their leisure. This again 
is a problem of civilisation. All over the world 
we are saving man-hours. We are introducing 
labour-saving devices; we are introducing 
automation.   But we  are 

not telling the people there what to do with 
their leisure. But in our country the problem 
is even greater. Young people should be given 
something to do and I shall deal with that 
when I come to the remedy.' 

Then I turn to the economic problem. I 
need hardly say how poor our country is; I 
need hardly say how in the case of a majority 
of students the fees that they pay are the 
savings of their parents. A poor father lays by 
money so that his son should go to the college 
and become  graduate or an engineer or a 
doctor. There is an over-powering feeling of 
poverty and that brings with it insecurity. The 
same sense of poverty brings about 
uncertainty about the future. What happens to 
these thousands of students who are in the 
college today? They do not know what the 
morrow will bring to them. Will they get 
employment? Will they be able to earn 
something? Will they be able to look after 
their parents in their old age, parents who 
have saved everything to educate them? 
Then. well, unemployment is a big problem 
in India. But, as you know, one of the most 
explosive factor in society is the educated 
unemployed. 

SHRI BHUPESH GUPTA: And it is 
growing. 

SHRI M. C. CHAGLA: And we are 
creating more and more educated un-
employment in our country. 

Then I turn to the political problem, i 
would like to know this and I would like to 
have an answer. Many of these grievances 
that I have recounted have been there far a 
long time. Why is it that they have suddenly 
come to a head? The ans to it is not far to 
seek. Why is it that all these ventilations of 
grievances, agitations, follow a certain 
pattern? And I suggest that not only is there a 
pattern but there is somebody who makes this 
pattern. Also ask yourself this  question:   
Why is this particular 
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time selected for these agitations and I 
violance? Again, the answer is, the j election 
is in the offing. 

SHRI  BHUPESH  GUPTA:  No,  not at all-   
In MP   the agitation started,   l as you know,  
from an incident that   \ took place at the gate 
of the school. ...   j (Interruptions). 

THE DEPUTY CHAIRMAN: Order,   I 
order. 

 
I 

SHRI BHUPESH GUPTA: I will tell j you 
two incidents, you kindly consi- i der. What 
happened in Gwalior was not an organised 
incident. A car crashed at the gate of a hostel 
and out of that some trouble took place, in a 
polytechnic institution. Nobody knew that a 
car would come and crash at the gate. It was 
an accident. In Tripura, the trouble started 
because some policemen, armymen or the 
Assam Rifles people suddenly beat up some 
students who were selling cinema tickets. 
Then an altercation developed and then 
shooting took place. You have a judicial 
mind. I would therefore request you to kindly 
look into each individual case and you will 
find that they could not be foreseen by 
anybody, much less organised. 

SHRI M. C. CHAGLA: Well, I have 
used such judicial capacity as I have. 

 
SHRI M. C. CHAGLA: Mr. Rajnarain 

took 50 minutes this morning. I did not 
interrupt him once. Permit me to say what I 
have got to say. 

THE DEPUTY CHAIRMAN: Mr. 
Rajnarain,  please do  not interrupt. 

SHRI M. C. CHAGLA: Let us look at the 
characteristic of this agitation. One agitation 
is carried on very often for non-academic 
purposes. The second one is a genuine 
agitation, possibly as my friend says, such as 
that whicn happened in Gwalior or Indore, 
wherever it started. Sympathetic strikes and 
sympathetic agitations take place in other 
parts. Students send bangles to other 
university students, ask them to defy law, ask 
them to come out of the universities and join 
the strike. And I do suggest—and I would 
suggest with all the emphasis at my command 
that political parties are behind this agitation. 

SHRI BHUPESH GUPTA: I do repudiate 
that with all the emphasis at my command.     
(Interruptions). 

 

THE DEPUTY CHAIRMAN: Order, order. 
There must be some discipline. Two 
Members cannot speak together. Mr. Chagla, 
would you give way to Mr. Hathi? 

SHRI M. C. CHAGLA: I am not giving 
way. 

THE DEPUTY CHAIRMAN: You will 
continue after his statement is over. 

SHRI ATAL BIHARI VAJPAYEE: May I 
request the hon. Education Minister to publish 
all the evidence that the Government has got 
against political parties? Let the political 
parties be named and all the evidence against 
those political parties should be made public. 
We are prepared to face the consequences. Do 
not blame political  parties. 

SHRI M. C. CHAGLA: My friend. Mr. 
Vajpayee, should not get so angry with me. I 
was going to give him a very great 
compliment, iln-terruptiont.) 
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THE DEPUTY CHAIRMAN: Order, 
order. 

Minister of State for Home Affairs, Mr. 
Hathi. 

SHRI M. C. CHAGLA: Shall I stop in the 
middle?? 

THE DEPUTY CHAIRMAN: If you do not 
mind. 

SHRI LOKANATH MISRA: What is the 
statement about? 

SHRI M. C. CHAGLA: Madam, I want to 
strike a solemn note   .   .   . 

THE DEPUTY CHAIRMAN: I want to 
know, Mr. Hathi—are you making the 
statement now or would you wait and make 
it? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
JAISUKHLAL HATHI): At 5.30 I will have 
to be in the Lok Sabha. 

THE DEPUTY CHAIRMAN: Mr. Hathi 
will  make a  statement now. 

SHRI M. C. CHAGLA: Is this fair to me? I 
was supposed to have begun at 4.00 I started 
at 4.30. 

THE DEPUTY CHAIRMAN: He has to 
make an important statement. 

SHRI M. C. CHAGLA: Let him make it 
after I have finished. 

SHRI ATAL BIHARI VAJPAYEE: Not  
tomorrow.   (Interruptions.) 

5 P.M. 

THE DEPUTY CHAIRMAN: Order, 
order. If the House so desires, Mr. Chagla 
will finish his reply. After that, Mr. Hathi, 
you make the statement. But if he is 
otherwise engaged in the other House, the 
House may have to wait. 

SHRI BHUPESH GUPTA: What is that 
statement? We do not know. On a point of 
order.    You    have    said, 

"If  the House  desires  Mr. Hathi  to make 
the     statement".     We do not 

j   know on what he is going   to make 
I   that statement. 

SHRI JAISUKHLAL HATHI: The point is 
this that yesterday in the Lok Sabha the 
Speaker directed that a certain further 
information should be given to that House 
about the Delhi incidents and I am making 
that statement at 5-30 P.M. ir» that House. I 
will make that statement here tomorrow at 
5.30. 

SHRI MULKA GOVINDA REDDY: We 
want that statement to be made now,  today. 

SHRI M. C. CHAGLA: The hon'ble 
Minister can make the statement there and 
then come here. Mr. Chordia has to reply. 

THE DEPUTY CHAIRMAN: Let him 
finish there and then come and make the 
statement here. But it should be made today. 

SHRI ATAL BIHARI VAJPAYEE: 
Madam, I have given a number of Calling 
Attention notices. Let the hon'ble Minister 
accept them and let them be replied 
tomorrow in the shape of statements. We do 
not mind. 

SHRI BHUPESH GUPTA: I have given a 
motion that the situation on the 7th 
November be taken into consideration. It is a 
perfectly valid motion. This should be taken 
up for discussion so that we can discuss this 
matter. Let there be no unilateral statement. 

THE DEPUTY CHAIRMAN: Am I to 
understand that you would not mind if the 
statement is made tomorrow?    What is the 
opinion? 

SHRI BHUPESH GUPTA: We do not 
know what is the statement about. 



671        Motion re widespread      [ 9 NOV. 1966 ]      unrest among students        672 

THE DEPUTY CHAIRMAN: The 
statement is about what happened the other 
day. 

SHRI MULKA GOVINDA REDDY: Let 
him make it now and go. 

THE DEPUTY CHAIRMAN: Mr. Chagla; 
you may continue. 

SHRI M. C. CHAGLA: May T strike a 
solemn note? My days are practically over. 
But when I look around, what is happening? 
Really it worries me, it pains me. It is an 
alarming situation. We must think of the 
future of our country the future generation, 
those who will become citizens. And the one 
most terrible thing that is happening in our 
country is the emergence of violence and the 
erosion of all discipline. I think it is not a 
party question. It is not a political question. It 
is a national problem, and I think on this we 
must all be agreed that violence must be put 
down and discipline must be maintained. 

What is the future of our country? What 
can emerge out of chaos and this erosion of 
discipline? What can emerge? One thing I am 
sure of, that unless we are careful, unless we 
put down this chaos and indiscipline the first 
casualty will be democracy and parliamentary 
institutions. After all, when we gained our 
independence, we gained it for democracy, 
for the liberty of the individual, for the rule of 
law, for parliamentary institutions. This was 
to be implemented by certain institutions 
which we valued ond one of the most 
important institutions is this House and the 
other House which constitutes the Parliament 
of India. 

SHRi BHUPESH GUPTA; We want to 
reduce your majority there. 

SHRI M. C. CHAGLA: You do irhat 
through the ballot box, not through violence. 

SHRI BHUPESH GUPTA: Surely, with 
your blessings. 

SHRI M. C. CHAGLA: And, therefore, my 
appeal to political parties is, please keep off 
the Universities. Treat them as holy ground. 
Use your Influence wherever you like. Make 
your speeches wherever you like. Attack the 
Government wherever you like. But treat 
students as a community which has got to be 
reared, nurtured, nursed.... 

SHRI BHUPESH GUPTA: Enlightened 
and activised. 

SHRI M. C CHAGLA: Mr. Bhupesh Gupta 
talked about the Oxford and the Cambridge. I 
had the good fortune or the misfortune to be 
myself at Oxford. We had political societies. 
We had a Liberal Society, a Labour Society, a 
Conservative Society and an Oxford Indian 
Majlis of which I had the proud privilege to 
be the President. We used to invite speakers 
from all over the country to come and speak 
to us. But we did not join or participate in 
active politics. I am not suggesting for a 
moment that the students should not study 
politics, that they must not know what are he 
issues before the country. But what j am 
saying is that the primary task of the students 
is to study, study not only the academic 
subjecls> not only for the examination but to 
study even political problems. I am not 
shutting that out. I am noi saying that they 
should not know those things. But when my 
friend Mr. Rajnarain says and gloria in it that 
he will instigate the students to carry on 
agitation against the Government I say this to 
him that he is aiding and abetting violence. 
This instigation to students to agitate is bound 
to lead to violence. He has seen what is 
happening and he says that students have a 
right to do so. 

He gave a long autobiographical story of 
what happened in the good old days. I am 
very grateful to my friend, Mr. Jairamdas, for 
clearing the issue. We are often in the habit of 
taking Gandhiji's name in anything and 
everything.    But Mr.    Jairamdas 
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has made quite clear what Gandhiji said. 
What Gandhiji said was this: If you want to 
participate in politics, leave the University 
and cease to be a student. But while you are a 
student you must remain a student. 

SHRI A. P. CHATTERJEE: He never said 
that. You are misquoting Gandhiji. 

SHRI BHUPESH GUPTA: He never said 
that except in tne Non-co-operation 
Movement. That he did in the Thirties and 
Forties .   .   . 

THE DEPUTY CHAIRMAN: Order, 
order.    Please continue. 

SHRI M. C. CHAGLA: I am too small to 
contradict my friend, Mr. Jairamdas. He was 
Gandhiji's lieutenant. He has quoted him and 
he has rightly quoted him. 

SHRI AKBAR ALI KHAN: And he said 
that in twenties. 

SHRI JAIRAMDAS DAULATRAM 
Madam Deputy Chairman, may I with 3'our 
permission and with the permission of the 
Minister, intervene for a minute to clear this 
point? Gandhiji wanted to separate students, 
while working and studying in schools, from 
political action. He asked the students to 
boycott all Government institutions, leave 
education and join the Movement. With 
regard to others who did not join the 
Movement he wanted them to continue in the 
national institutions as s.udents and not take 
part in politics. 

SHRI BHUPESH GUPTA: Under 
Gandhiji in Bengal an institution was started. 
Rabindranath Tagore started the 
Viswabharati where students studied and 
also participated in politics. A national 
institution was started by Aurobindo Ghosh 
and, later on, by others in Bengal with the 
blessings of Gandhiji. Everybody     knows     
that     Gandhiji 

led  Universities  where     stude; 
participated   in   polHics   as   also   studied.     
Now   the   hon'ble   Minister saying .   .   . 

(Interruption by Shri Rajnarain). 

THE DEPUTY CHAIRMAN: Order, 
order. 

SHRI      A.     P. CHATTERJEE: 
Gandhiji never  .   .   . 

THE DEPUTY CHAIRMAN: Order, 
order. What is the use of everybody 
speaking? 

SHRI BHUPESH GUPTA: You: Congress 
Members should know the history. I can give 
you the names-Madam, of a thousand 
institutions started by Gandhiji. 

THE DEPUTY CHAIRMAN: You have 
said so.    Yes,  Mr.  Chagla. 

SHRl M. C. CHAGLA: Even if Gandhiji 
said so, he asked the s.u-dents to join the 
struggle for freedom. We are not fighting for 
freedom now. During the War the English 
Universities emptied themselves. 
(Interruption by Shri Raj narain and Shri 
Bhupesh Gupta) Mr. Gupta, you cannot go on 
hav a running commentary. I beg of you. 
Madam .   .   . 

SHRI A. P. CHATTERJEE: He is 
misquoting Gandhiji. Let him say anything  
as his own. 

SHRI BHUPESH GUPTA: It is a 
Conservative Statesman in England who 
made the statement that the battle of 
Waterloo was won in the fields of Eton. If it 
is there that they were training them for 
political activities and everybody knows dur-
ing the last World War what kind of politics 
was there. Mr. Chagla, you are a bit aged and 
I am a bit more modern in this matter. 

SHRI M. C. CHAGLA: I am not claiming 
any special privilege as a Minister but even 
as a    Member of 



675        Motion re widespread      [ 9 NOV. 1966 ]      unrest aviong stud. 676 
 
the Rajya Sabha am I not entitled to say 
what I want to say? 

SHRI A. P. CHATTERJEE: Without 
bringing  in  Gandhiji. 

SHRI M. C. CHAGLA: This is a free 
country. I am entitled to express my opinion 
even though I may be a Minister. 

THE DEPUTY CHAIRMAN: Mr. 
Chatterjee,   please take your  seat. 

SHRI M. C. CHAGLA: What I wag saying 
was that during the war, I know that under-
graduates gave up their studies at Oxford and 
Cambridge as well as other Universities and 
joined up and fought the war. 

SHRI BHUPESH GUPTA: Not at all. 
Those who opposed the imperialist  war 
remained at the college... 

SHRI M. C. CHAGLA: Madam, this is 
very irritating. 

SHRI M. M. DHARIA (Maharashtra): In 
this .House the Hon. Minister, who is a 
Member of the House, has requested the 
other Members to give him at least a patient 
hearing. Are we not lo observe the rules and 
regulations? Mr. Rajnarain made a speech for 
50 minutes and there were no obstructions 
but if they want to treat a Minister like this, 
they will get the very same treatment from 
this side also. I beg of you to see that these 
Members do not obstruct this way. 

THE DEPUTY CHAIRMAN: I agree.    I 
also apeal to the Members. 

SHRI BHUPESH GUPTA: All these 
threats should be ignored. Then nobody will 
speak in this House. 

THE DEPUTY CHAIRMAN: May I 
appeal to the Members on this side that they 
listen to the Minister even if ne is not quoting 
or narrating the real history? Please listen to 
him patiently and give your version later. 

SHRI K. K. SHAH (Maharashtra): Let 
him speak what he likes but he should not be 
interrupted. 

SHRI  M.   C.   CHAGLA:      If  there was 
a national emergency, I    would be the first to 
say, let the    students respond to the call of the    
country. When we had our fight with Pakistan,  
the students  rendered    help to the country in 
various ways but even today there is a field 
where students can participate with great 
usefulness. Look at the social    needs    of    
our country.    Look   at     the     problems. 
They  are calling out     for     solution. Let the 
students join in that. I will tell you. I wrote to 
the Vice-Chancellors.    I  said:   'Ask the     
students to join   in  helping   to   solve   the     
food problem.   I  wrote  to  them     saying: 
'Ask the students to adopt    villages so that  
the students should be  able to  do  something 
creative.'     If     you adopt   a  village,   there     
are  lots   of things you can do.    You can    
build roads, you can look after sanitation, you 
can look after water supply. It is not as  if there 
is  no  national social work      to      do    in      
this    country. God   knows   there is    plenty 
of   it. Why must 'the students shout political 
slogans?   I am not asking them to sit down in 
the colleges and listen to the lectures, as 
somebody said.   Far from it.   I said:  'Let 
them do work outside the college.'   It is very 
important that   extra curricular work should 
be done but   the extra   curricular or   murai 

   work should not be to walk down the 

 

 

THE DEPUTY CHAIRMAN: Mr. 
Rajnarain, you have spoken the longest 
without  interruption. 
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[Shri M.   C.   Chagla] 
streets of Delhi or Gwalior or Indore, throw 
brick-bats, burn buses, shout at the 'top of 
their voices, etc That is not what we expect of 
our students. My friend Mr. Chatterjee said, 
that there must be agitation if they want 'to 
have their grievances redressed. Why? I quite 
agree that there have been occasions when 
students' grievances have not been redressed 
in time. I agree that they have not been lis-
tened to sympathetically but I am the first to 
say: 'Listen to their grievances 
sympathetically. Have a proper machinery to 
enquire into their grievances. Try to 
understand what their difficulties are.' Let 
them try to understand what the difficulties of 
the academic staff are but the ultimate 
decision is taken   .    .   . 

SHRI BHUPESH GUPTA; By whom? 

SHRI M. C. CHAGLA: The decision 
must be that of the Academic Council. It 
should be an academic decision. Somebody 
must take the decision. In every democratic 
country who takes the decision except the 
Parliament? After all when professors and 
students sit round a table, discuss the 
questions, ultimately somebody has to take 
the decision and that can only be coming 
from the Academic Council, Executive 
Council or 'the Vice-Chancellor. 

I am equally strong about teachers not 
participating in politics. My attention is 
drawn   .   .   . 

SHRI BHUPESH GUPTA; What do you 
mean by that? 

AN HON. MEMBER: The Education 
Commission has advocated   .   .   . 

SHRI M. C. CHAGLA: I do not agree with 
their recommendation. 

SHRI BHUPESH GUPTA: There is a 
teachers' constituency. (JnterruP-Hona) Do 
you want to abolish it in the AssMatditt? 

SHRI M. C. CHAGLA: I am in favour of 
abolishing the teachers' constituencies. 

SHRI BHUPESH GUPTA:   Do not 
be a dicta'tor. 

SHRI M. C. CHAGLA: All the 
State Education Ministers of the 
various States have unanimously 
come to the conclusion that much of 
the trouble in the academic world is 
due to 'the fact that you have chosen 
out a special class of citizens and 
given them the vote for the Upper 
Chamber. ^ 

SHRI BHUPESH GUPTA: They are 
subverting the Constitution, they are 
preaching against the Constitution. 

THE DEPUTY CHAIRMAN:    It is 
not his opinion. 

SHRI BHUPESH GUPTA: We want 
elucidation. It is a serious statement. The 
Ministers are bound to defend the 
Constitution. They take an oath of allegiance 
to the Constitution. Now we are told that the 
Chief Ministers say that they do not like the 
provision of the Constitution and the teachers 
should not have their constituencies in the 
various places like the Councils. It is a serious 
statement. 

SHRI AKBAR ALI KHAN: Does he 
suggest that the Constitution can never be 
amended? 

SHRI BHUPESH GUPTA; I know we 
have amended it. Here you want it in order to 
curtail the right. I hope that teachers will 
make more demonstrations against it. 

SHRI M. C. CHAGLA: I have taken the 
oath of allegiance to the Constitution and I 
will always be loyal to it but that does not 
mean that I will not work   .   .    . 

COL. B. H. ZAIDI (UttaT Pradesh): Has he 
not the right to say something with which 
they do not agree? Things cannot go on like 
this. 



679        Motion re widespread                  [ 9 NOV. 1966 ]      unrest among students       680 

THE DEPUTY CHAIRMAN: Please 
continue. 

SHRI M. C. CHAGLA:   How can I 
continue? 

SHRI BHUPESH GUPTA: You may not 
be interested but we are. When suhc a 
statement is made we are shocked that the 
teachers' constituencies should be abolished, 
a right given by the Constitution. You may 
not be shocked at all. 

THE DEPUTY CHAIRMAN: Mr. Gupta. 
Mr. Chagla must be left to finish his reply. He 
is replying and whatever is unpleasant or 
unpalatable you must listen to him just as he 
has listened to all the unpalatable things from 
this side. Therefore you must have patience if 
you are democratic enough and if you want to 
keep the propriety, digni'ty and decency of 
the House. You cannot interrupt without 
rhyme or reason. He is only giving the 
opinion that was conveyed to him. What is 
wrong in that? 

SHRI BHUPESH GUPTA: Cannot we 
express our shock? (interruptions) . 

THE DEPUTY CHAIRMAN: On the 
constitutional provision if there is an opinion 
expressed collectively, it is his right and duty 
to convey it to you all. Therefore please listen 
and do not interrupt. 

 
SHRI BHUPESH GUPTA: I am very 

grateful that you ha^e divulged it. 

SHRI M. C. CHAGLA: Will Mr. Gupta 
please keep quiet? 

SHRI BHUPESH GUPTA: You have done 
a grea't service to the coun. try by divulging 
it. 

SHRI M. C. CHAGLA; I have taken the 
oath of allegiance to the Constitu- 

tion and I hope I am loyal to it but 
I have not taken the oath 'that I will 
not try to amend the Constitution 
where I think it is defective and this 
is the view taken by a large number 
of educationists, never mind the Edu 
cation Commission, that the teach 
ers' constituency has been the cause 
of      serious trouble      in our 
country, a view t0 which I subscribe. 

SHRI BHUPESH GUPTA: Because you 
are losing there. 

THE DEPUTY CHAIRMAN; This is 
going bayond bounds. (Interruptions). Mr. 
Gupta, if you cannoi keep quiet, you must 
withdraw now. 

SHRI M. C. CHAGLA: As I said, it is my 
strong opinion and I am not here to express 
an opinion which pleases my friend Mr. 
Gupta which may not shock him. I do not 
care if he gets shocked. It is my firm opinion 
that the teachers should not participate in 
politics. 

SHRI BHUPESH GUPTA: It js our firm  
opinion  that  they  should 

SHRI M. C. CHAGLA: I will give you the 
reason. The primary duty of the teacher is to 
teach to attend to academic functioning, to 
look after the students while they are in the 
colleges, to help them to organise extra 
curricular activities after the collegiate work 
is over. 

SHRI M. RUTHNASWAMY: Is there any 
democratic country in the world which bars 
teachers from taking part in politics? 

SHRI M. C. CHAGLA: My hon. friend 
knows that in England there were two 
constituencies which used to elect Members 
to 'ihe House of Commons, namely Oxford 
and Cambridge. They have since abolished 
them. There is no teachers' constituency in 
England. 

SHRI M. RUTHNASWAMY: But the 
teachers are allowed to contest the general 
constituencies. 

AN HON. MEMBER: Let 'chera resign 
and contest. 
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THE DEPUTY CHAIRMAN: Order, 
order, no interruptions please. 

SHRI BANKA BEHARY DAS: In 
England a Labour Part}' Chairman was a 
professor in the London University.    I refer 
to Mr. Harold Laski, 

SHRJ K. K. SHAH: Not from a teachers' 
constituency. 

THE DEPUTY CHAIRMAN: Mr. Shah, 
no interruptions please. 

SHRI M. C. CHAGLA: I was shocked to 
learn that there are Vice-Chancellors who are 
Members of the Upper Chambers in the 
States. I was shocked to learn that there are 
Heads of Departments in Universities who are 
Members of the Councils. I like to know: 
How are they in a position to discharge their 
duties as Vice-Chancellors, or as Heads of 
Departments if at the same time they are 
Members of Legislatures? 

SHRI BHUPESH GUPTA: Mr. Harold 
Laski was a Member of the Labour Party 
being at the same time a professor, and as 
professor he did his job su well, which no 
man has done. I was a student there. What are 
you calking, Mr. Chagla? 

SHRI M. C. CHAGLA: I think Mr. Gupta 
is irrepressible, is incurable. I am sorry I have 
to keep the House waiting because of my 
friends' constant -interruptions. 

Now I come to the remedy. We know what 
the remedy is. My friend, Mr. Chordia, ssid so 
many committees have reported. The 
Education Commissions report is of course 
there with their recommendations in this 
behalf. We know what the remedies are. We 
know that you want better teachers. We know 
tha't the status of the teachers should be 
improved. We knew that their emoluments 
should be increased. We know that we should 
have projects, as I said, where students will be 
able to utilise their leisure hours. We know 
that councils  of students  and staff should 

be set up.    We  know    the  remedies, and    if 
you look    at the    Education Commissions 
report and the report of the committee    to 
which    my friend, Mr.  Chordia,  referred, all  
this  is set out.   But    there are    two 
difficulties and I   will place    them before   
you. One is:    Education is a State subject, 
which is being constantly forgotten in this 
House.    The powers of the Union Ministry of 
Education are very limited.    We have no 
powers with regard to  primary  and  secondary  
education. Even University  is  a    State 
subject, and it is only because of entry 66, I 
think, we have the power to coordinate and 
maintain standards of higher education,  we    
have    'the  University Grants   Commission   
which    can    do something  with  regard  to  
university education.   The second    handicap  
we have is in respect of resources.   I am sorry    
to say,    Madam, that in    this country we have 
downgraded education.   We have    given it   
the lowest priority when, to my mind, it should 
have the highest priority. 

SHRI M. RUTHNASWAMY: It is your 
Government that is doing so. 

SHRI M. C. CHAGLA: It is an 
investment in human resources. It is 
an investment in something which 
will give us the best results. We 
spend moneys on steel plants and 
fertilizer plants and other plants, but 
whenever there i3 economy, education 
is the first casualty. May I give 
figures of what we are spending on 
education vis-a-vis  even      some 

backward countries? It will surprise the 
House. I have got the figures here. Well, first I 
will giv|e you the expenditure on education 
per head of population countrywise. Germany 
spends Rs. 344. France spends Rs. 343. Japan 
spends Rs. 244. The United Kingdom spends 
Rs. 516. The United States of America spends 
Rs. 1175. Brazil spends Rs. 24. Ghana snends 
Rs. 67. Mexico spends Rs. 65. Nigeria spends 
Rs. 14. Pakistan spends Rs. 10. Turkey spends 
Rs. 39. The U.A.R. spends Rs. 48. Yugoslavia 
spends Rs. 94, and We spend the magnificent 
sum of Rs. 12. 
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SHRI M. RUTHNASWAMY: Whose 
fault? 

SHRI M. C. CHAGLA: Pakistan is the 
only country which is behind us. 

SHRI BHUPESH GUPTA: You can spend 
more. 

SHRI M. C. CHAGLA: Now let us turn to 
the other thing, the percentage of national 
income spent or. education. I won't deal with 
the developed countries but let me deal with 
other countries. Ghana spends 4.3; Mexico 
spends 2.6; Nigeria spends 2.1; Pakistan 
spends 2.4; Turkey spends 2.9; Yugoslavia 
spends 5.1. We spend 2.9 per cent of our 
gross national income on education. There-
fore, unless we realise, not I as the Minister, 
not 'my party merely, unless the Parliament, 
unless the country realises the importance of 
education to our country, to our future 
generation, to the future of our national 
development, We cannot do much, and 
therefore v/e must all realise and we must all 
press for much more expenditure  on  
education. 

Now as regards employment, one hon. 
Member said, "what is the future of these 
boys? They become graduates.'' I quite agree. 
Now, as far as engineers and doctors and 
professional men are concerned, we are trying 
to (ind out what are the requirements for such 
man-power, and we try and adjust admissions 
according to that. But what do we do with 
those students who go in for Arts courses and 
become B.A. by the hundreds and thousands 
and tens of thousand.'? We have no jobs for 
them. We have not banned for them. We 
canvoz plan for them. The only thing we have 
done is this. I know my friend, Mr. 
Ruthnaswamy, is against that idea, but my 
view is this. We must be selective in our 
admissions to colleges and universities. But, 
on the olher hand, every Indian boy or girl is 
entitled to tell the State, "I want higher 
education" and the Stat- has a duty 

to give it. And that is why I am in favour of 
correspondence courses; I am in favour of 
part-time colleges. No country has a right to 
deny a citizen if he wants it, higher education, 
but a country has a right to say, "We will be 
selective in our admissions to colleges." And 
this is what my friend, Mr. Khandubhai Desai 
said that if we want that quality has to be 
maintained in our universities and our 
colleges, let us restrict our admissions 
without denying the right to higher education 
to those who have not got the aptitude to go 
to colleges or universities. 

We are also trying this diversification—
again Mr. Khandubhai Desai said the same 
thing—that at the higher secondary stage, 
instead of a boy going to a college—because 
be has nothing else to do—we must diversify 
education and have technical schoils and 
professional schools where they can be taught 
crafts so that they can start earning. We are 
trying to do that so as to prevent this pressure 
on our universities. 

Now let me say a word about academic 
integrity. I entirely agree that one of the 
causes of student unrest is the sense of 
frustration, disillusionment, and the bitterness 
which the students feel when they find that 
appointments to higher posts and admissions 
to colleges have been brought about by 
political pressures. I don't blame the students. 
If I was a student at a university and if I found 
that my Vice-Chancellor was appointed 
because of political pressure, if I found that I 
could not secure an admission although I had 
merits but somebody else got it because he 
had a political god-father, I would certainly 
feel bitter, I would certainly feel 
disillusioned, and therefore it is absolutely 
necessary that we should have the highest 
standards of academic  integrity. 

Now in this connection, for the sake of the 
record, I must correct a statement made by 
my friend, Mr. Chor-dia—it is about Jammu 
and Kashmir. 
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[Shri M.   C.   Chagla] 
The House knows how much I value 
secularism. That is one principle, one ideal 
I have stood up for. The House knows that I 
have always maintained that Kashmir is a 
symbol of secularism, and when my friend, 
Mr. Chordia, made rather startling 
observations based on the Organiser, I 
immediately asked for the facts from the 
Kashmir Government yesterday. I am sorry 
that Mr. Chordia should have given 
currency to some libelous statements that 
have appeared in the Organiser, and I will 
state the facts. In the medical college the 
number of students are—63 Muslims and 
87 non-Muslims. I hate these communal 
labels, but there they are. A communal 
issue was raised and therefore I am 
answering it this way. In the medical 
college there are 63 Muslims and 87 non-
Muslims, they were admitted this year 
'making a total of 150. In the engineering 
college there were 76 Muslims and 108 
non-Muslims. Does this show that the 
Jammu and Kashmir  Government  is  
communal? 

Now I am coming to the question of 
conversion. These are the facts that I have 
got. It is true that ll students of Anantnag 
wrote a letter to the University authorities 
to say that they had embraced Islam in the 
belief that by such conversion they would 
secure seats in the Medical College. Now 
of these 11 students one got admission to 
the college but with his Hindu name. So he 
was taken not because they thought he was 
a Muslim but when he was a Hindu. The 
other ten did not get admission even after 
their statement about conversion to Islam 
which they made before the Deputy 
Commissioner and wrote about it to the 
Registrar of the University. According to 
the report received the boys and girls of 
Anantnag who embraced Islam have 
returned to the Hindu fold. Compare this 
with what the Organiser says. 

SHRI  ATAL BIHARI  VAJPAYEE: The 
hon. Education Minister has not denied that 
eleven students had em-  | braced  Islam   and  
they   did   embrace 1 

Isjlatm under the impression that they will get 
admission. Subsequently when 
representations were made—we met the 
Home Minister, Mr. Nanda and the Home 
Minister, Mr. Nanda, wrote letters to the 
Jammu and Kashmir Government—they have 
again come to the Hindu fold. That I agree; 
that Mr. Chordia also said. What is the 
Education Minister contradicting then? 

SHRJ M. C. CHAGLA: I am contradicting 
this. 

SHRI ATAL BIHARI VAJPAYEE: Why 
should there be such an atmosphere in Jammu 
and Kashmir that the Hindu students should 
believe that they would not get admission 
unless they embraced Islam? 

SHRI M. C. CHAGLA: Can I help anyone 
having a wrong feeling having an incorrect 
feeling, having an apprehension which does 
not exist? The very fact that that feeling had 
no basis; in fact the very fact that . . . 

SHRJ V. M. CHORDIA: Madam, I had 
yesterday quoted this also: 

"Last year Government admitted 
students with 37 per cent to 45 per cent 
marks in preference to those who had 
secured 55 per cent 'marks or above. This 
preference was shown to Muslim children 
and VIP children. Many students appealed 
to the High Court, and the State 
Government had to cut a very sorry figure." 
I had read this also; why does not the 

Minister reply to this? 

SHRI M. C. CHAGLA: I have had no time 
to check on this. After all, this was said only 
yesterday and I asked my  officers • . . 

SHRI V. M. CHORDIA: You got 
information only about one portion and not 
with regard to the other portion? 

SHRI M. C. CHAGLA: This was the most  
serious  thing,  because    . . . 

SHRI V. M. CHORDIA: This is more 
serious.    I had  read  this also. 
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SHRI M. C. CHAGLA: . . the fair name of 
Jammu and Kashmir which had stood for 
secularism, which fought Pakistan on the 
secular basis was being defamed and I thought 
it was my duty to make the position clear. 
That is why I was anxious that these figures 
should be obtained, that these facts should be 
obtained as soon as possible and should foe 
put on the record. 

Now next comes the question of freedom 
of action for the academic authorities. 

 

 
SHRI M. C. CHAGLA: That proves that 

although 80 percent are Muslims in Kashmir 
the admission is on merits. After all you must 
not look in making admission at the label; you 
must not consider whether a person is a Hindu 
or a Muslim. He applies and the admission 
should be on the basis of merit. All that I am 
pointing out is that the Jammu and Kashmir 
Government is not following a communal 
policy. If it did it would have reserved 80 
percent for the Muslims. On the contrary the 
majority of the seats goes to a community 
which is non-Muslim. That clearly establishes 
that the policy that the Jammu and Kashmir 
Government is following is not communal. 
Now, may I beg Mr. Chordia and Mr. 
Vajpayee not to drag the name of Kashmir 
into this? Let us be proud of'Kashmir's 
secularism. Let us remember what happened 
when we fought with Pakistan last year. We 
should foe proud of the fact that Kashmir . . . 

SHRI ATAL BIHARI VAJPAYEE: We 
share that pride. The people of Jammu and 
Kashmir have joined the Indian Union of 
their own free-will. We do realise that they 
stand for secularism in Jammu and Kashmir 
but this ugly incident had marred all that and 
now it has been rectified. I would have 
advised my friend, Mr. Chordia, not to refer 
to it but now that it has been referred it is for 
the Jammu and Kashmir Government   to 
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[Shri  Atal  Bihari  Vajpayee] 
see that such incidents do not happen again. 

SHRI M. C. CHAGLA: I am sure this 
points out that Jammu and Kashmir 
Government was not responsible for it if 
people were under a misapprehension that if 
they embraced Islam they would get 
admission and that was a misapprehension 
because even after embracing Islam they did 
not get admission. What greater proof do you 
want for it? 

Now I come to the question of academic 
authorities and the State and here I think the 
line has got to be clearly laid down. I believe 
in the absolute autonomy of the university 
within its own sphere, within its own field, in 
academic matters. I also believe that 
discipline in the university must be 
maintained by the Vice-Chancellor. He is the 
sole person who should be responsible for 
discipline. The Vice-Chancellor has great 
powers. He can dismiss students, he can rusti-
cate them, he can suspend them. It must be 
the judgment of the Vice-Chaneellor; the 
State does not come into this at all but there 
are occasions when the discipline breaks 
down when it becomes a problem of law and 
order as happened in Aligarh. When the Vice-
Chancellor feels helpless that he cannot 
maintain discipline that unruly anti-social 
elements have taken over, then it is for him 
and him alone to appeal to the State, to send 
for the police or even the army if necessary—
whatever is necessary—to 'maintain 
discipline. That is principle with which I 
entirely agree. 

SHRI MULKA GOVINDA REDDY: That 
has been  violated in Allahabad. 

SHRI M. C. CHAGLA: But I wish to make 
this clear and I must congratulate my friend, 
Mr. Vajpayee, on making a very courageous, 
very wise and very statesmanlike speech. He 
has said things today about law and order 
which it was high time it was said.    
Therefore T offer him    my 

felicitations. It requires some courage 
ccwning as it does from him. Obviously what 
he has said on the floor of this House with 
regard to the maintenance of law and order 
shows that he has the interests of the country 
at heart. When it comes to th question of law 
and order—and it must come as the last 
resort—then it is wrong always to run down 
the police, always to blame the police. 
Remember it is our police. It is the Indian 
police; it is not the British police. What is 
going to happen to this country if the morale 
of the police  is  undermined? 

SHRI BHUPESH GUPTA: The lathi is the 
same and the bullet is the same. The fellow 
who gets it hardly feels any difference. 

SHRI M. C. CHAGLA: I would be the first 
to condemn police excesses; I wou'd be the 
first to say that the students have been badly 
treated. And I am sure that Mr. Vajpayee does 
agree with what I said that the police should 
use the maximum of tact and the minimum of 
force. I have said that the police should 
realise that they are dealing with a very 
senstive section of the community. When all 
is said and done, if after that the law is broken 
and then of the pol tries to uphold law and 
order, it is wrong for Us every time to say 
that there are police excesses and demand an 
enquiry. Remember, Madam, more often than 
not it is the minority that holds the majority to 
ransom in the university. I know it is a fact 
that the majority of students want to study; 
they have no time for these pecadil-loes and 
this tamasha which goes on. They want to 
study; they do not want to misuse the money 
of their parents but the minority holds them to 
ransom and gets the colleges and the univer-
sities  closed. 

SHRI M. M. DHARIA: Even in this House 
we experience the same thins. 
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SHRI M. C. CHAGLA: Therefore I say it 
again. I compliment Mr. Vajpayee for saying 
something in favour of the police which has 
not been said for a long time. 

SHRI BHUPESH GUPTA: Not at all; the 
greatest minority that is holding the country 
to ransom is the Congress Party with 40 per 
cent of the  votes . . . 

SOME HON. MEMBERS: Too late. 

SHRI M. C. CHAGLA: Now I am co'ming 
to an end. Now, the question is, what have we 
done since the Education Commission gave 
its Report? The Report is very recent. We 
have started implementing it already. We 
have set up a unit in our Ministry to see how 
the implementation can be accelerated. To the 
extent that we can take decisions we have 
already started taking decisions. To the extent 
that decisions can be taken by the 
universities, I have called a meeting of the 
Vice-Chancellors in December. To the extent 
that decisions can be taken by the State Gov-
ernments, I have called a meeting of the 
CABE where all the State Education 
Ministers will 'be present, so that there is no 
delay on our part. You must have seen this 
morning's paper saying that we have set up a 
committee to devise ways and means 
whereby students of the universities can take 
to social work during their leisure hours. 

Now, I come to the amendments. 
May briefly run through the points 
raised by Mr. Rajnarain? I shall be 
as brief as possible. This amendment 
has many points and I shall take a 
minute or so for each. The first is, 
compulsory and free education should 
be provided up to the intermediate 
standard. Today we have not been 
able to carry out the constitutional 
directive of free and compulsory edu 
cation till fourteen. If we had the 
resources certainly we should have 
free and compulsory education right 
up to the university stage, but let us 
at least try and satisfy the constitu 
tional directive.  

The second is fancy schools should be 
abolished and a uniform type of schools 
should be provided for all. Now, there are no 
fancy schools in this country. 

SHRI RAJNARAIN: There are. 

SHRI M C. CHAGLA: If my friend refers 
to schools with a higher standard, I say they 
should continue and our intention is that all 
schools should be of that standard. It is 
wrong to bring down people or institutions 
from the top. The better thing is to raise 
people and institutions from the bottom up to 
the higher position. But I do not believe in 
these schools being pockets of privilege and 
that is why we are giving scholarships to our 
talented boys and girls to attend schools 
which maintain a very high standard of 
education. 

SHRI BHUPESH GUPTA: Very in-
adequate. 

SHRI M. C. CHAGLA: The third is, 
restrictions on admission to colleges and 
universities should be abo'ished. I do not 
agree and I have already given any reason. 
The fourth is, education should be imparted 
only through the medium of the mother-
tongue or regional language. I agree. In 
schools today education is imparted through 
the medium of the monther-tongue. The 
Education Commission has recommended 
that in ten years' time we must try and switch 
over to the mother-tongue even at the 
university stage. I hope the universities will 
make the necessary preparations for that 
purpose. I agree that the logical evolution of 
our educational policy must be that when we 
start in the schools with a particular language, 
in the university they must be taught in that 
language, but the problem if what we should 
do in the interregnum or interval. I need not 
go into tha I have spoken about it very often. 

The fifth is, students' unions with 
compulsory membership should be 
established,   1 am entirely against this, 
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[Shri M.   C.   ChaglaI 
In the Banaras University Bill, which this 
House has passed, we have said that students'  
unions should    be optional and not  
compulsory. It should be voluntary.   I am 
not in favour of banning  students   unions,    
but    why should a student, who does not 
want to join a union, be compelled to join it?    
Why should he pay subscription when he 
does not want to pay subscription,  when  he  
cannot  afford  it? Those  who  talk   about   
constitutional rights know that the 
Constitution gives you  the  right to  
associate.      It  also gives you the right, as a 
corollary, to dissociate.    If I do not want to 
join an association, why should I be com-
pelled to join it?    Here I feel that I cannot 
agree with my hon. friend. 

The sixth is, free education up to the 
highest standard should be provided for the 
students who are socially and economically 
backward. I entirely agree, if the resources 
permit it. 

The seventh is, ex-Government servants 
and ex-Ministers should not be appointed 
as Vice-Chanceilors and Principals. I have 
already said that Vice Chancellors should 
be appointed on academic grounds, because 
of their academic distinction and not 
because of any political considerations. 

Then, the eighth is, arrangements should 
be made for low-cost hostels and cheap 
meals for the children nf those persons 
whose monthly income is less than three 
hundred rupees and Government subsidy 
should be given for this purpose. Again, a 
very good suggestion, if resources permit. 

Ninth, no restriction should be placed on 
political parties starting youth organisations 
in the universities Or colleges and on the 
students for participating in them. It is a 
most mischevous suggestion, a most 
wicked suggestion. This is the whole cause 
of student unrest. Why should Parties start 
this? Why should political Parties start this? 

SHRI BHUPESH GUPTA: Vou said you 
believe in autonomy. Suppose the institutions 
say, wh0 are you to go against it? 

SHRI M. C. CHAGLA: Why political 
Parties? 

SHRI BHUPESH GUPTA: It is not a 
question of that. It is autonomy of the 
institution. 

SHRI M. C. CHAGLA: Autonomy is for 
the students and not for you. 

SHRI BHUPESH GUPTA: Autonomy is 
not for you. Suppose the Visva-Bharati 
University decides that they would allow 
such a thing, you have to look into it. You are 
a refugee Minister. 

SHRI M. C. CHAGLA: Then tenth is, 
arrangements should be made for providing 
jobs according to the aptitudes and 
qualifications of the stud. ents who have 
completed their university, college or school 
education. I wish. I could supply jobs to 
everybody, but I am afraid it is not in my 
hands. 

The eleventh is, entry of the police into 
temples of learning should be altogether 
banned. I have already exp^ined what my 
views are about the police entering the 
universities. 

SHRI BHUPESH GUPTA: What are they? 

SHRI M. C. CHAGLA: They should be 
allowed only if the Vice-Chanceiior asks for 
it. 

SHRI RAJNARAIN: What about 
Allahabad University? 

SHRI M. C. CHAGLA: The twelfth is the 
principle of "equal remuneration for equal 
service" should be immediately implemented 
in all government and non-government 
educational institutions. Well, this is for the 
States. We have accepted the principle that 
there should be equal remuneration for equal 
service. 
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The thirteenth is, the teachers should 
ordinarily have the right to participate in the 
politics of their choice. I do not understand 
this. I do not know what it means. 1 do not 
agree. 

Then, the fourteenth is, the State 
Governments should spend 20 per cent of 
their budgets and the Central Government 10 
per cent of its budget on education under any 
circumstance. 

SHRI RAJNARAIN: At least. 
SHRI M. C. CHAGLA: It is a pious 

resolution. I entirely agree with it. The 
fifteenth is, inaugural and convocation 
addresses by Ministers and Government 
servants in the temples of learning should be 
strictly barned. That would depend upon the 
Minister or the Government servant who will 
be invited. 

SHRI RAJNARAIN: What do you think 
about your Prime Minister? (.Interruptions) 

SHRI M. C. CHAGLA: Then, sixteenth, 
special emphasis should be laid on technical 
education.    1 agree. 

Then, the seventeenth is, an impartial 
judicial enquiry at the highest level should be 
conducted at places where firing has been 
resorted to in connection with the students' 
agitations and the officers in charge of the 
administration of those places should be 
immediately transferred. This would depend 
upon each instance. To lay down a general 
principle that as soon as the police have taken 
action you must have a judicial enquiry, I do 
not think, is right and I hope my hon. friends, 
particularly Mr. Vajpayee, will not press for 
such an enquiry. 

The eighteenth is, all the persons arrested 
in connection with the agitation should be 
released unconditionally and the cases filed 
and warrants issued against the student 
leaders shouM be withdrawn. Now, does Mr. 
Rajnarain realise what he is asking for? If a 
student is caught-red-handed, assaulting 
someone, burning a car, burning a bus, 
according  to  him,  he   should   be   released 

 

unconditionally. (Interruptions.) I am sorry. I 
do not believe in the en masse arrest of 
students. I agree that the police should be 
careful in arresting those about whom they are 
not sure that they have committed any 
offence. But if there is evidence and a student 
breaks the law, he must pay the price for it. 
And I think it would be in the interest of 
orderly government in this country, if we do 
not, as Mr. Vajpayee has said, discriminate 
between the citizen and another as far as the 
rule of law is concerned. 

SHRI BHUPESH GUPTA: Does it not 
apply to Mr. Biju Patnaik and others? 

SHRI RAJNARAIN: On a point of 
explanation.    .   . 

THE DEPUTY CHAIRMAN: Please, Mr. 
Rajnarain, we have had a full discussion on 
this.    Please continue. 

SHRI M. C. CHAGLA: I now come to the 
amendment of Mr Banka Behary Das.  It 
reads: 

"and having considered the same, this 
House is of opinion that a high-powered 
Inquiry Commission consisting of 
Members of Parliament, Educationists and 
other eminent men under the Chairmanship 
of a Judge of the Supreme Court be set up 
to inquire into the causes of the widespread 
student unrest in the country." 

I think we have discussed the causes. We 
know the causes and we do not want to 
appoint another Commission. 

Then, the amendment of Mr. A. P. 
Chatterjee says: 

"and having considered the same, this 
House is of opinion that a permanent 
negotiating machinery should be set" up at 
the Union Government level to look into 
the grievances of students and to serve as a 
means 01 dialogue between the 
representatives of students and the 
Government." 

As he himself said, we are always willing to 
meet the students and hear 



697   M^on re. widespread    [ RAJYA SABHA ]    unrest among students   698  

[Shri M.   C.   Chagla] 
their grievances and try to do what we can. 
You cannot have a permanent machinery like 
that. Apart from that grievances are very often 
local and the real thing is for the Vice-
Chancellors to meet the students, as you have 
suggested, and try and understand their 
grievances. 

Thank you very much. 

SHRI BHUPESH GUPTA: One question. 

THE, DEPUTY CHAIRMAN: After 
having such a full discussion? I think, Mr. 
Bhupesh Gupta, you have interrupted most  
number  of times. 

SHRI BHUPESH GUPTA: I would only 
like to know whether he is aware that recently 
the West Bengal Congress has published a list 
of candidates in which they have given 
nomination to so many teachers and they have 
made capital out of that point. 
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THE   DEPUTY   CHAIRMAN:     The 
question is: 

1. "That at the end of the motion the 
following be added, namely: — 

'and having considered the same, this 
House is of opinion that the following 
measures should be taken by 
Government to meet the students 
problems: — 

(i) compulsory and free education 
should be provided up to  the  
Intermediate  Standard;    | 

(ii) "fancy" schools should be 
abolished and uniform type of schools 
should be provided for all; 

(iii) restrictions on admission to 
colleges and universities should be 
abolished; 

(iv) education should be imparted 
only through the medium of the 
mother-tongue or regional language; 

(v) students' unions with 
compulsory membership should be 
established; 

(vi) free education up to the highest 
standard shou'd be provided for the 
students who are socially and 
economically backward; 

(vii) ex-Government servants and ex-
Ministers should not be appointed as 
Vice-Chancellors and Principals; 

(viii) arrangements should be made for 
lowcost hostels and cheap meals for 
the children of those persons whose 
monthly income is less than three hun-
dred rupees and Government subsidy 
should be given for this purpose; 

(ix) no restrictions should be placed 
on political parties starting youth 
organisations in the universities or 
colleges and on the students for 
participating in them; 

(x) arrangements should be made 
for providing jobs according to the 
aptitudes and qualifications of the 
students who have completed their 
university, college or school 
education; 

(xi) entry of the police into temples 
of learning should be altogether 
banned; 
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(xii) the principle of "equal 

remuneration for equal service" should 
be immediately implemented in all 
government and non-government 
educational institutions; 

(xiii) the teachers should ordinarily 
have the right to participate in the 
politics of their choice; 

(xiv) the State Governments should 
spend 20 per cent of their budgets and 
the Central Government 10 per cent of 
its budget on education under any 
circumstance; 

(xv) inaugural and convocation 
addresses by Ministers and 
government servants in the temples of 
learning should be strictly banned; 

(xvi) special emphasis should be laid 
on technical education; 

(xvii) an impartial judicial enquiry at 
the highest level should be conducted 
at places where firing has been 
resorted to in connection with the stu-
dents' agitations and the officers in 
charge of the administration of those 
places should be immediately 
transferred; 

(xviii) all the persons arrested in 
connection with the agitation should 
be released unconditionally and the 
cases filed and warrants issued against 
the student leaders should be with-
drawn'." 

The motion was negatived. 

SHRI BANKA BEHARY DAS: I am not 
pressing my amendment; I wish to withdraw 
it. 

Amendment No. 2 was, by leave, 
withdrawn. 

THE DEPUTY CHAIRMAN: The question 
is: 

3. "That at the end of the motion the 
following be  added, namely: — 

'and having considered the same, this 
House is of opinion that a permanent 
negotiating machinery should be set up 
at the Union Government level to look 
into the grievances of students and to 
serve as a means of dialogue between the 
representatives of students and the 
Government'." 

The motion was negatived. 

SHRI RAJNARAIN: On a point of order   .    
.    . 

THE DEPUTY CHAIRMAN: The 
discussion is over, the business is over,   here 
is no point of order. 

THE DEPUTY CHAIRMAN: Eighteen 
clauses to your amendment No 1.   See that. 

THE DEPUTY CHAIRMAN: Mr. Hathi, 
Minister of State for Home Affairs, is coming 
here in a few minutes, I am told. 

 

 

There are eighteen amendments. This is 
against the rules. You have done    everything 
against the    rules. 

 
THE DEPUTY CHAIRMAN: Your 

amendment is No. 1 and I should not have.    . 
.    (Interruptions.) 
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SHRI BHUPESH GUPTA: He said that he 
would be here. 

THE DEPUTY CHAIRMAN: He is on the 
way. 

SHRI BHUPESH GUPTA: We will wait 

 
THE DEPUTY CHAIRMAN: Does the 

House wish to sit   till he comes? 

SHRI ATAL BIHARI VAJPAYEE: Let 
the statement be made tomorrow. I do not 
mind. 

SHRI CHANDRA SHEKHAR: We can 
adjourn for 10 minutes. 

SHRI BHUPESH GUPTA: You can utilise 
it for.   .   .   (Interruption*.) 

THE DEPUTY CHAIRMAN: If he does 
not come, then we shall adjourn. If the 
Minister is not here within a few minutes,  
then   .   .   . 

SHRI BHUPESH GUPTA: In the morning, 
I said that we have been getting all kinds of 
reports from the Press and otherwise about the 
resignation    

THE DEPUTY CHAIRMAN: I do not know 
about that business at all. I think Mr.  
 
 could make a statement tomorrow since he is 
not here. 

The House stands adjourned till 11.00 
A,M, to morrow. 

The House then adjourned at 
eight minutes past six of the clock 
till eleven of the clock on Thursday, 
the 10th November, 1966. 
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